The House then adjourned for lunch at fifteen minutes past one of the clock.
The House re-assembled after lunch at seventeen minutes past two of the clock.
MR. DEPUTY CHAIRMAN in the Chair

DISCUSSION ON THE WORKING OF THE MINISTRY OF
ROAD TRANSPORT AND HIGHWAYS

MR. DEPUTY CHAIRMAN: Discussion on the working of the Ministry of Road Transport and
Highways.

SHRIN. K. SINGH (Bihar): Sir, | would like to raise an issue on this very point of a discussion on
the working of the Ministry of Road Transport and Highways. Allow me to speak just for a minute; |
am not going to speak on road transport, but, Sir, | wish to bring to your kind notice that the Report
of the Ministry of Road Transport and Highways has been received in the Publications Division just
half an hour ago. Unless Members are given, at least, one day to read that, what kind of useful
contribution can they make to the debate? We are supposed to read that Report.

MR. DEPUTY CHAIRMAN: You are right. | shall tell you the circumstances. ...(Interruptions)...
Just a minute, please. | shall make it clear to you. Today, our original agenda was to take up the
Finance Bill. The Finance Bill was passed very late yesterday in the Lok Sabha; we had not received
the message. And then, President's assent is necessary for taking up the Finance Bill. The
discussion on the working of the Ministry of Road Transport and Highways was to be taken up
tomorrow. By consensus in a meeting, it was decided that the discussion on road transport will be
taken up today. This inconvenience is not deliberate; it is because of the circumstances. That has
been discussed.

SHRI RAVI SHANKAR PRASAD (Bihar) : Sir, | have come prepared to speak on the Finance Bill.
MR. DEPUTY CHAIRMAN: | know that. That is why, | am explaining. ... (Interruptions)...

sft FHelRToT f%1 (SR U<20) @ AEIG Y, #R1 I8 He1 § b o9 I aifye RUIC 9t 81 eihl &,
T T B9 B I GHd & FiD 59 I BT I B Y arer arar 21 arfie R apft o
TEl §S ©, 311 89 AT 31T &, 3iR ol &4 9% fAell ©1 99 89 U 18] U &, 9T 781 § S9ioy S4
MR TR AT Bl TP SIGTh BIT?

it ST[UTIRY : IFETS AT ST P B ...(FAHM)...

7t I 2BR TS : AR, AU BAR SUMUTRT &, &9 STORY IAR&70T =18 € fob U1 b1g aReci &
@ & Sa! gd ga fre arfey Fife ofk ff s wfafaferat gt €, e & vesie o g
&l

off STquTfe : § 91 3BT 'g"l This is not the usual practice. Yesterday evening we had expected
that the Finance Bill would be brought in the House after getting the President's assent. This is a late
night decision. We had tried our best to take up the Finance Bill today itself even with additional
agenda. But that was not possible.
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oft 3 9ipR TS : B9 3 & IV 7 <R & b M A sHBT urerd T Sy 3R 6 & BH 8
gd a1 & S

SHRIN. K. SINGH: Sir, | totally share ...(Interruptions)...
MR. DEPUTY CHAIRMAN: | fully agree with you and this should not happen.

SHRI N.K. SINGH: Sir, but, even assuming that this is an exceptional circumstance and |
perfectly understand that this is a late night decision, in respect of all other Ministries which we are
discussing, for instance, the discussion on the Ministry of External Affairs which will come up in two-
three days, their Annual Report was available to us a week ago. Why is it that in this particular case,
even it was assumed to be discussed tomorrow, this Annual Report is coming to us just a day ago.
What kind of a credible participation can Members have ?

MR. DEPUTY CHAIRMAN: We will find out why the Reports are not coming on time. When other
Ministries' reports have already reached the hon. Members, we will find out why this Report is late
and who is responsible.

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, where is the Minister?...(Interruptions)... Sir, |
don't want to have an argument with the hon. Chair, | would appeal to the ruling party and also the
feeling of the House is that when a senior Member is initiating a discussion on the Demands for
Grants and working of a particular Ministry, the Minister, unless he is preoccupied with the other
House because we are meeting simultaneously, is supposed to be in the House. The MoS can reply.
| am not questioning it. But, otherwise, what is the purpose of a discussion. Are we doing it for ritual
sake?

SHRI RAVI SHANKAR PRASAD: Prof. Ram Gopal Yadav is a senior Member of the House.

SHRI M. VENKAIAH NAIDU: Are we doing it just for ritual sake and we just take shelter under the
Rules.

MR, DEPUTY CHAIRMAN: It is a convention ... (Interruptions)...
SHRI M. VENKAIAH NAIDU: It is a question of knowledge.
MR. DEPUTY CHAIRMAN: Venkaiahii, | fully share your concern.

SHRI M. VENKAIAH NAIDU: | request the Chair before saying something, please, hear me for a
second, Sir. )T & UIEE 1 U W dic 32 B 1ol < &R 93 & 819 §? I8 89R 99 o gig
P ﬁfl(’ %\'I It is to enhance our development, our understanding about the subjects on which people
debate in the House. Otherwise, others have no business. Only, Ram Gopalji can speak and other
Members can go. Similarly, a Cabinet Minister heads the Department. He has to be there to
understand what are the suggestions by the hon. Members of the House, what is the criticism, and
how to take corrective steps. | only request the Chair not to simply allow because there is some

convention, there is some procedure...

MR. DEPUTY CHAIRMAN: No, no, Venkaiahji, | already said, | fully share your concexri that the
hon. Minister should have been here.
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i} BRI qIT (ST : 31 Y IS Bidie w5 7L B ..(cgaem)...
IUUMR : 39 IS, fpw) Hax B I3 & AT e W& 71 B It s the function of the Chair

to regulate.

PROF. P.J. KURIEN (Kerala): Sir, the Cabinet Minister of this Department is coming shortly.
Within a few minutes, he will reach. The MoS is here.

MR. DEPUTY CHAIRMAN: Kurienji, the concern, which the hon. Members have expressed, is a
genuine concern. Please take this aspect into consideration that the House is supreme and they
should be here.

PROF. P.J. KURIEN: Sir, | concede the point raised by Shri Venkaiah Naidu and other hon.
Members. It is correct. | am sure it has been taken note of ...(Interruptions)... Actually, the
inconvenience that the hon. Members experienced, the hon. Minister also experienced the same
inconvenience. The Minister was also unaware of the fact that it will be taken up today. He also came
to know very late that this is being taken up today. So, naturally, he has to adjust his programme and
he is coming here.

MR. DEPUTY CHAIRMAN: Mr. Kurien, please get some Cabinet Minister.

SHRI M. VENKAIAH NAIDU: Where is the Cabinet Minister; forget about the concerned Minister.
There is no Cabinet Minister in the House.

PROF. P. J. KURIEN: Okay, that we will bring.

SHRI M. VENKAIAH NAIDU: Promote Mr. Jairam Ramesh as Cabinet Minister. We will be happy,
| am not joking. There has to be some person. g o1 &t 81 BTl This never happens.

MR. DEPUTY CHAIRMAN: Please, get some Cabinet Minister.
ft SR UIfYT : I8 AR ASH BI TRAT BT FaTA Bl

PROF. P. J. KURIEN: Let us initiate the debate. The Cabinet Minister is coming
...(Interruptions)...

MR. DEPUTY CHAIRMAN: The House is adjourned for ten minutes.
The House then adjourned at twenty-four minutes past two of the clock.
The House reassemblied at thirty-four minutes past two of the clock,
[MR. DEPUTY CHAIRMAN in the Chair.]

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): Mr. Deputy
Chairman, Sir, | would just like to clarify one thing for the purpose of record. | understand that when
the discussion started, there was some mention that | was not in the House. It is very true that | was
not in the House.

Sir, | have been a Member of Parliament for the last twenty nine years and | know the functioning
of both the Houses of Parliament. Sir, this discussion was scheduled for the 30th, and, based on
that, | had made some plans, set up my schedule, and, asked people from my constituency to come
here today. | do understand that 30th is also not a firm date; it moves one day more. It can even be

234



advanced sometimes by half a day. So, keeping that in mind, | kept a provision for that and fixed
some engagements with people of my constituency today, and | was going to come here by 20-25
minutes. The Minister of State was present in the House. Some Members felt that | should have been
there. | do recognise their sentiments that they like to see the Cabinet Minister concerned. While | do
respect that, | also would like to say that it was not to slight any member or mean any disrespect to
any Member of the House.

MR. DEPUTY CHAIRMAN: The circumstances have been explained. The House was adjourned
not because you were not there. The Members were ready to discuss even in your absence. The
House was adjourned because there was no Cabinet Minister present. That is the objection that was

raised.

SHRI N.K. SINGH: Sir, since the hon. Minister was not here and we understand the
circumstances, he might also wish to comment on why, unlike all other Ministries, all other Ministries,
which have been discussed in this House or the other House, the Report from this Ministry was

available to us only half an hour before the commencement of this important fora of discussion.

SHRI KAMAL NATH: Sir, again | would like to clarify that this discussion was meant for the 30th
and they would have had it today. Certainly, it would have still been only two days before. | will
ensure that next time the Members have this Report more than two days in advance. Since this was
communicated only last night, and this arose because the Finance Bill was cleared by the Lok Sabha
yesterday and had to go to the President and then go back to the Lok Sabha. You know, we had
planned everything based on 30th July.

it HevTeT fisr : 7RIy, BAC $Y HHS! A T 3N o1 f5 $9 WX 20 ARG @I F=i gifl, A
AT A3 S BT 30 TRIG B € TGN I8 ST BEl 7 Bel Big HHI 8l ...(ATLTH)...

ff STFHTIRT : T Pl & Torg &1 T o 2l

WS BRI WA N i WA WA (3ft A PR ) - I8 FoA b (oY & T g o,
AN AT BT A T (AT ST HHT T, 3 DRV ...(FAL).... T Pl b (oG BT T G AT

SHRI KAMAL NATH: Sir, originally it was 30th and preponed to the 29th. That is why | said | kept

a margin for that also.

1. I T ATET (STR T<T) : SUAWTEE] Heled, H AIP] g=udre <1 Ag & 3 g
9 AUl HATAY b HRIBROT R Td1 YRH R I JaAR Y& (67| G 5 1 &1 IRl &
{3 AT St 17 it o7 7Y 21 9 95 &1 Dynamic Minister & 3R I8 T1 &1 & {5 ST I8 fawmT
e oo o § 1% 9 5 - RaTdi, S99 I8 SRS &l Wl 21 I8 99 © [ 59 AW &
HATSAT BT Annual Report &1 T b, <ifdh I8 U1 H31019 © 1% 519 89 faeel! ¥ qRISETE 3
Wa@,maﬁmwﬁﬁmﬁﬂﬁﬂaaﬁﬁ,aﬁﬁwaﬁAmual Report(ﬂqef\’ﬂqwﬁﬁﬂ
TN B ...(TAHM).... T8 VAT ITAT [IHT & 3R DS 37 WADR Feid 8, Al I8 I8 $HT Fhdl §
% I8 & S1F B IET 7, T8 TR S A 1 &1 &, I8 J@iere! Si g, I8 with in time BT TT T,
&l R TSl Bl V@ 8 IR TSaS! B9 B W61 81 IS SN 81 %@ 2, A1 $Y IS 8l T&T1 &1 9 {4
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I =91 IRY &I I FHI MoS T&T 91, I TR & T8 T 4 & 3iR § ST! 950 U9 Hxal g1 S/
TR | HET AT o6 A1 Sff AT IR H 1 ST, WAfh TohaT AIEd -1 95 Al CHFND e iR FEl e
I AT, 7! ToT8 A I8 B8 a9 M & oy Wi garm| #1ar, Q¥ <1 H A4S i &l U 984
TS 91 3R <ead g1 39 Fead 3l el e S TRE &1 8, 19 @ 4 IRR 4, e+ a1
IIET H AT BT et B 1 I YADT IeAT B, I FIAUIC B 39 I & 3SR B I DI
I o fofg, 1 1 311 o ST & forg I8 Rived fa=1 J8a= 81, <91 &1 dRap! & forg S &
TS SHETI BN 31l St R 8, SO Q91 1 Sl ot e ad &, 98 oW 33,20,000 fraiieR
BT T A TS BRI MR T B 1,95,000 fhaAiex dars & €1 Tedl BT 991 & dars
66,754 THAHICR B, S 921 & ol FSB cad b 3l B! Bl

$, frea &% aut | a1 &) gfE 95 oo @ Fea TR 81381 21 9S% | o S aTel Sl Al
2, e &, I8 W Igd Jon 9 9¢ 38T 81 37T FRIRT 718 & & et g% v - fireel a9 &t Parliamentary
Standing Committee @I ST RUIE &, AYRT ATEd P STeieral] 3§ il A off, IH Hel & fb T 8%
T qTET BT ERT H IRE BIAS] B IS & TS 1 MG A HTST 65 BT 3R a1t uRag 87
Bl 21 519 78 fRIfT 2 Y I8 smawge 81 T © 5 ew BT A9, T a9, S o fefgae
e E I 3 WY &, URIET & A &, A$h &, S G -IWd AT S9! S@HIS Bl IeTH
T BT Y| 57 98 3 U 95 He<aIdbiel ArST1 NHDP & 19 I 2000 H FIRH &1 TS ffI NHDP
(National Highways Development Project) JISTHT U sl § gl Y8l 8, BTifh 8% B4 BT e
IFT-3TET 81 FB H 97 Bial, fhedl & 95 B oiR o5l 3 9, AT S =1t 377 81 30 3,
2009 TSI TTH AT, W0 TGS BT ol aTs 5,846 fBARICR Bl daTE §, STH 4 5,724 fhairieR
TR o9 B 99 gt 21 6! Fraie 9 o) SureT sfey SfReRiCe 1 3 st | il % I I&T
2, ST 311 T 38 | ITeT &1 Q4T 7, Rreas forw 1 fae 781 g8 &1 orfl 0 S dicaed &1 a1
PRl Ul BT 31aTS TE1 [T 77 51 37 $B IR-UE IS g

e g ¥ 5 nRaw w1 aoig § f% bidders &1 31, 9% A SBIF-% feawd gkt € ar &
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o T o i %5 95 It St €, RT6 9T global experience B, VT dufTait g1 =1f2gl
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I B - AfhT 1 g i = <81 31 AR AT Sff, 39 3R W o RO 81 Hahd ©, ol
T U BROT IE W 7 2 & b el 32 #EMT § National Highway Authority of India & aR
TIREA el O b ©, T I $o A1 I AEN B 8 R RERR 9 ARI B SRIBI,
g AN FARA, Faois Rg A1eg, 9 it €, a1 &1 A TIRE e & dd Y811 O 39T &7 ey g1
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) ) e AR I IHB) AR BT AMRT
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DR. T. SUBBARAMI REDDY (Andhra Pradesh): Mr. Vice-Chairman, Sir, | take great pleasure to
speak on the working of the Ministry of Road Transport and Highways. Sir, we all know that our hon.
Minister, Kamal Nathji is a dynamic man. As the Commerce Minister he had made a phenomenal
impact in the functioning of the Commerce Ministry. Now, he has taken another challenging job of
building up roads in the country. Prof. Ram Gopal Yadavji said about the sixteenth century Grand
Trunk Road which connected the eastern and the western regions of our country. This Grand Trunk
Road is the longest and the oldest road in the South Asia. After Independence, the various
Governments have given much importance to building up of the roads. We must remember that in
the entire nation we have got 2 million kilometres of roads which connect all villages in the country.
Out of that, the pity is almost 25 per cent of these roads are not connecting villages at all. About 60
per cents of these 2 million kilometres of roads are made of gravel and stone only. The remaining 15
per cent roads are fairly good roads. Then, there is one more important thing. The growth and
prosperity of Indian economy is very much interlinked with roads. If roads are good, then there will be
economy in consumption of diesel and petrol. We should keep in mind that when we have good
roads, we will be able to save time in modern life, save diesel and petrol and also avoid accidents. If
there are good roads, psychologically our mind will feel happy and our health will be fine. Now, the
challenge before Kamal Nathji is this. He has to spend Rs.1,00,000 crores in three to five years.
Under the National Highway Development Project-1V, the total length to be completed by December,
2013 is 12109 kilometres. So far, you have awarded only 2075 kilometres. It means, 10,000 kilometres
are still there. Again, in NHDP-V, which is to be completed by December, 2012, the total length is
6500 kilometres. You have awarded 1000 kilometres. That means, almost 15,000 kilometres you have
to award and complete it by 2012 and 2013. This is the challenge before the hon. Minister. Then,
what is the difficulty ? Why are we actually lagging behind in this? | am not here to criticise anybody.

Of course, we have got the National Highway Authority of India, an autonomous body, which is
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totally committed to building up of roads in the country. Everybody works hard there. The Minister
also works hard. Everything is there, but, still, what is the problem? The most burning problem is
that of land .acquisition. The second problem is related to getting clearance from the Ministry of
Environment and Forests, Then, there is this teething problem of red-tapism, not able to solve the
various problems, disputes of the contracting firms with the NHAI and also the Ministry. These are
the various problems which are there. The other problem is, the pre-qualification criteria getting
changed frequently, and when the bids are called, there is not much competition, and again, re-
bidding is done. So, these are the various problems. But, nothing is impossible. | know Mr. Kamal
Nath will be able to solve these problems single-handedly. Within one year, he is going to make India
spellbound that yes this is his capacity. | am confident about him. Of course, | am inspiring him that

yes, this is a challenging job.

Then, Sir, there is another important thing /.e., pre-qualification criteria. | would like to draw the
attention of the hon. Minister to this. They keep on changing this. Why? They say that the Planning
Commission is interfering in this. After all, the Ministry of Road Transport and Highways is the
authority which has to do this job, not the Planning Commission. | strongly object to it in the House.
How could you depend on the Planning Commission? Depending on the Planning Commission is
totally wrong. Let me give here a small example. There is a Project called Six-Laning of Udaipur-
Ahmedabad Road. They called for tenders with certain criteria, saying that the company must have
50 per cent of the estimated project cost. Then, afterwards, they made it 200 per cent extra. What is
the necessity of it? It was 200 per cent extra, there was price hike and technical experience;
everything they made it 100 per cent extra. With the result, there would not be competition. So, the
question is, why should we change this pre-qualification criteria. It is the job of the Ministry of Road
Transport and Highways and not of the Planning Commission. We have been reading it that for the
last two years they have been dominating, which is totally incorrect. The House will not agree with
that. So, | would be very happy if the hon. Minister replies about this pre-qualification criteria and
tells the House as to why they are depending on the Planning Commission for this. They should
liberalise here and allow more competition in this. More bidders should be given the opportunity to

participate in it. If it is done, then, we will be able to get better results.

Sir, 19 highways projects are re-bid. This shows that there is not much inclination, inspiration
and also stimulation and qualification in the people who participated in the country's road projects.
Why? There are various practical problems. As | have mentioned already, decisions are not being
taken, payment problems, and various other things are there. Sir, land acquisition is a serious
problem about which we cannot blame anybody individually. It is an interlinked problem. This
problem is all over the country. Nine or ten States are very badly affected and they are not giving land
at all. In States like Madhya Pradesh, Uttar Pradesh, Andhra Pradesh and various other States land
acquisition problem is there. There are 153 Government units to deal with land acquisition. Here

my point is that the Minister must personally monitor every week which are those States, what is the
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problem about land acquisition, etc. So, telling and clarifying things will be of no use. Every month
how much land acquisition is being done in every State, he should monitor it with the Chief Minister
and see the land acquisition problem is solved. | know he is very much interested. He has already
said that unless he gets 80 per cent ot land acquisition, he would not start the projects. There may
be practical problems. He has come down to 50 per cent. It does not matter. Even if you start with
50 per cent, for the remaining land he should make hectic efforts to get it. More than 100 projects will
be available for bidding over next three years as per his statement. So, it is not a joke to have 100
projects. He must now call companies from all over the world to participate. | am happy that the
Minister held some meetings recently with Japan, Singapore and Malaysia, | have seen it in
newspapers. It is very good, it is very much wanted, and it is welcome. It is not sufficient, he must
again follow it up and see that those people come here and participate. As | have already told, 150
land acquisition Government units are there to exclusively to deal with land acquisition. It is a
welcome factor. | am very happy that they have taken up the modalities of taking up these projects in
three days. As on today, they want to totally depend on the BoT and private participation and the
Government did not bother. Now they have realised that there are projects in the North Eastern
States, West Bengal, Bihar, and some other States, where there is not much scope for competition
or much inclination for competition by the private companies. Now, the Government has decided
that 50 per cent should go to the BOT system, 25 per cent should go to the NoT system and for the
remaining 25 per cent the Government directly wants to give funds and of giving the EPC system,
that is, the Engineering Procurement Construction System, which is a very welcome factor. Perhaps
in the North Eastern States where there is trouble and other States like Chhattisgarh, Jharkhand, etc.
where the difficult places are there, where more people are not coming forward, this system is a very
welcome factor. | am very happy that recently a decision was taken to take up various six-lane
projects. Six-lane is also very important. They have decided of stretching ten highways to 1475 kms.
by spending Rs.18,779 crores. The Cabinet has decided and they are going to do it in Uttar Pradesh,
Haryana, Orissa, Andhra Pradesh, Tamil Nadu, Karnataka and Madhya Pradesh. | welcome and
congratulate the Government for this decision. | am very happy, but at the same time, | would like to
say that recently the Government of Andhra Pradesh has requested the Minister to upgrade the
following lanes, Hyderabad-Srisailam-Durnala-Atmakur-Nandyal which is 354 kms., Guntur-
Venkunda-Pokpalli-Nandyai-Bangalampalli, which is 530 kms., Adilabad-Koatla, which is 630 kms.,
Saruncha-Parthal, which is 650 kms., Kakinada-Rajahmundry, which is 300 kms. This is 2460 kms.
The Government of Andhra Pradesh has requested for upgrading it. We were assured on that. So, |

would like to again remind him that he must bear this in mind. Similarly, two projects should be made
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as National Highways depending on the merit and they are Mangalore to Venkatagiri in Karnataka and
Puttalpadu to Nayedpet via Tirumala, which is 190 kms. These are the two projects, which he should

bear in mind.

Sir, the next point is World Bank and ADB. | am really surprised that for the last 25 years we have
been getting a lot of financial support from the World Bank and ADB, but the projects are not
functioning well. Recently, the World Bank said, "We will not give funds. Projects are not growing."
That must have happened for some time. It does not stop. Now | request the Minister and the
Ministry that you must make efforts. There is nothing wrong in taking funds from the World Bank.
ADB is meant to help the downtrodden countries. India is one of the countries which takes maximum
help. We need Rs. one lakh crore to build infrastructure. It is not a joke. You should not depend only
on Government funds, on private funds and bank funds or on the commercial banks of India. We
must get funds from the World Bank. | request that you must make efforts and request every State
Government also to come forward and concentrate without depending on the Central funds and also
on the private funds, and have the maximum utilisation of the World Bank and ADB funds. | am very
happy that in the reply, the Minister has highlighted what action he is planning and how he is going to
focus on the World Bank and ADB matters. | want to state one thing more, Sir. India supersedes
China in road accidents; this is very unfortunate. If India surpasses China in the economic growth; we
will be happy, but not in accidents. But, here, India has registered 4,18,657 road mishaps in 2007,
and it is increasing every year. This is very unfortunate. | do not want to go into the details or the
statistics. One thing | have to say, that according to the Ministry of Road Transport, for the last two
years, Tamil Nadu, Maharashtra, Karnataka, Andhra Pradesh and Kerala have registered a maximum
number of road accidents. However, in Andhra Pradesh, Maharashtra, UP and Karnataka, there are
fatal road accidents and more deaths are taking place. Here, what | request is to take measures for
prevention of accidents and also take care of the people who meet with accidents. So, prevention of
accidents is most important. The Ministry must make it a point that most of the roads, as far as
possible, should have one way. You must have a partition of the roads even if there are four-lanes. If
there are two-lanes, one lane for going forward and another for coming backwards. Then only you
can prevent a lot of road accidents. Also, you must be very firm and see that the State Governments
are very strict regarding the licence of the drivers and if any driver is found guilty of rash driving you
must have some mechanism to take action against him and to see that accidents are prevented.
When accidents take place, people die because there are no means of communication to take them
to the hospitals. In fact, | read in the newspapers that in one place an accident took place and they

took two days to take the patient to a hospital and the patient died actually. Therefore, it is the moral
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duty and is binding on the part of the Ministry to take, active part in helping the people who get

injured in accidents, of course by monitoring the State Governments.

Sir, there is a proposal concerning the National Highway Development Projects that they are
planning to have two lanes in the fifth phase. Here, | would Suggest that where there is no
competition, where people cannot afford to invest money in remote areas, forest areas and hilly
areas, you can have two lanes, but not in the major areas where two lanes are wanted. So | am
surprised to read in some newspapers that the Ministry is planning to have two lanes in the fifth
phase. | suggest that it is absolutely not advisable; you must plan for two lanes only in exceptional
cases where there is very less traffic there won't be any attraction for the BOT construction
companies. At that stage only, there must be two lanes. Now, this is the time for the entire House,
for the entire nation to strengthen the hands of the Ministry and National Highway Authority and give
them all support, moral support, that yes, this is a challenge. This is not the time to criticise. Don't
say, "You have changed it. Previously, you had done this." No, we are all one. It is the biggest
democratic in the world. Let us show the people the unity of the nation when you want to build this
nation to go ahead. Therefore, what we have to say is, let us forget criticising the subject. Let us be
together, united and give the suggestion to the Ministry and the Minister of Road Transport and
Highways and also, on this occasion, | would like to draw the attention of the Minister of Road
Transport and Highways that if any Member of Parliament or any representative or any citizen brings
to the notice any genuine problem, they must attend to it immediately, spontaneously, without any

delay.

Sir, another thing which came to my notice is this. In the BOT Projects, it is said, if the traffic
grows beyond the target, they have to give 20 per cent. In other words, let us say, they have a target
on a particular stretch. If that is increased by 20 per cent every year, they have to give that extra
money to the Road Safety Fund. If it goes on continuously for three years, they want to cancel the
concession. So, this is, again, irksome to institutions and banks which say that they cannot lend
money if there is such a clause. Whatever it may be, today, to invest Rs. 1lakh crores in the coming
3-5 years is not a small thing. For this, banks and institutions have to play a very important role. So,
we also have to look at their constraints. Now, | draw the attention of the hon. Minister to an
important point. The Ministry must play a very important role in getting the funding. For example, it
has proposed the Indian Road Financial Corporation. It is welcome. | have seen in the newspapers
that the Finance Ministry and the Planning Commission are not interested. No. It is wrong. Why

cannot we have this? Already there is the Indian Infrastructure Finance Corporation for which Mr.
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Kohli is the Chairman. This Corporation is doing exceedingly well. It was started in 2006 and, today,
it is paying a very important role in sectors like power and other infrastructure projects. It is
concentrating on roads, power and various other infrastructure projects. When they want such a kind
of corporation exclusively for road projects, it is welcome. The House should support. | am sure, the
House will support. We want that the Indian Road Financial Corporation should be set up with
maximum corpus and the hon. Minister must fight for it. You should not leave it. He is a very strong
man. | advice him not to give any chance to the Finance Ministry or the Planning Commission. We are

here to support you.
Sir, one more thing | want to add.

SHRI RAVI SHANKAR PRASAD: What is the problem with the Planning Commission? We have

been listening about it a number of times.
DR. T. SUBBARAMI REDDY : Sir, one more point | wish to make.

Another challenge before the Ministry is about getting the funds to complete the infrastructure
projects either from the banks or other institutions. Today, the banks are charging a very high rate of
interest. They are not inclined to sanction loans to a number of projects. So, the Ministry of Road
Transport and Highways must have a special wing having exclusive financial experts. Its job is to see
that funds are made available to projects, particularly projects in difficulty, projects in remote areas,
North-Eastern States, West Bengal, UP, Chhattisgarh, Jharkhand, etc. The Ministry has really to
pay much more interest in these backward areas. When the projects are taken up in the developed
areas, institutions come forward for financing. But, they are not interested in the backward areas,
because there is not much demand for the projects which are undertaken on BOT basis. So, in
backward States like Bihar, etc., the banks and other financial institutions must come forward and
provide loans at a minimum rate of interest and the loans have to be attractive. Sir, for this, you must
have two categories. In the developed areas there is not much problem, because the people and
institutions have inclination to take up the projects. But, in backward areas, there is a problem. So,

attention has to be paid on the backward areas.

In conclusion, Sir, | would like to say that, now, it is a challenge for us to achieve 9 per cent
growth and the Road Transport Ministry has to play a crucial role. The progress and prosperity of this
nation is very much inter-linked with this Ministry. As | mentioned earlier, 25 per cent consumption of
diesel and petrol will be economised if there are proper roads. If we economise diesel and petrol, the
import can be reduced and we can save a lot of money. It is very important. But, people are not
applying their mind. It is the key. So, | must say that the Ministry has to play a crucial role. That is the
reason why Mr. Kamal Nath has been given this responsibility to take up this challenge. Of course,
this is a life and death question. If he fails, people will say that he does not have the capacity. If he
wins, he will be the hero. Therefore, this is a very challenging job. So, | say that he must monitor and

take the guidance of all the people.
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Last and the most important thing is, dispute is like cancer, redtapism is like cancer, lack of
communication is like cancer for progress and prosperity of the country. These three factors are
coming in the way for the growth of the nation. Therefore, he must see that no redtapism is allowed
in the NHAI or anywhere. If he thinks that there is a lack of communication, he must not spare
anybody. So, he should adopt a dynamic approach in achieving the results. Regarding disputes and
litigations, he must have some mechanism. | want a clarification from the Minister in his reply as to
how he is going to solve the problem of litigation. | recently heard that he doesn't want litigation and
he wants to solve the litigation problem. So, he must also note down this point. ...(Time-bell rings)...

Sir, if the Minister comes here, ...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is listening. The MoS is also listening.
DR. T. SUBBARAMI REDDY: Sir, while concluding, | want to make two important points.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes; yes; proceed.

DR. T. SUBBARAMI REDDY: The Minister must note down and give clarification as to what
mechanism he is going to have regarding legal disputes and disputes of the companies. If legal
disputes go endlessly, it is going to be costly for the Government and there will be loss of time as
well. Ultimately, we will not get the results. If the land acquisition is not done for three years, the
crucial period is over. So, we must have mechanism to solve the problem. If a company goes into
some litigation and doesn't allow anybody to enter into that project and doesn't complete that also,
you must have mechanism for that also. If there are claims which are not settled and remain pending
and go to court, you must have some mechanism for that. Recently, | have seen in the newspapers
that the Minister had said, 'l do not like to be in a litigation, we want to solve it." We welcome it; but
he must clarify it further. He should assure the House that he is taking it very seriously and within a
targeted time of 100 days, he is going to devise a mechanism, a magical mechanism to get Rs.
1,00,000 crore in three to five years. He said, 'three years'; | am saying, 'three to five years'.

...(Interruptions)... Okay; one year. So, in one year, how is he going to achieve this?

Then, there is the problem of land acquisition. There are many projects which are already under
construction in Assam State. In the backward areas of Assam and Uttar Pradesh, land is not given.
So, he must monitor this problem in those backward areas. | am confident, with his intervention, the
land acquisition will be done. So, he must concentrate on two areas. One is, do the land acquisition
in the areas where it is not done for the projects which are already in pipeline. And secondly, do

the land acquisition where it is required for the new projects. So, he must concentrate on both these
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things and do it. Lastly, he must give a confidence to the House that he is going to achieve the
target. The entire House is with Mr. Kamal Nath. Now, let us see, within 100 days or one year, what

results he is going to achieve. Thank you, Sir. ... (Interruptions). ..

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Kalraj Mishra. ...(Interruptions)... Yes,

please, please. Yes, Mr. Kalraj Mishra.
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TR 2, S9 o 53 AR © Sl IR o 17 BId! 3R $HH SR &1 21 TS AR R <9 3 39
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TATTATE BT I Tawd g1 &, SHP I € I 7e # R gadf 1Y &1 e aoxd= € &
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TET 8, S IS 9991 Of 92 &, TI0d Hed TR W1 S Yoot 4 o 2 &, § i g f6 Wiyl
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et Y =St 311 €, eS| o a1 ga € SR IS Vs JiiTad w03 fhar g e
ST oft USTel 9U BT, SP SMYR IR BT SHIF A SUL BRIg ST 3R HH1 S HHG &
TR YR I GG g1 F1-1 B, U8 &H ST | offeh 37971 971 1! cifed €, 3frde fg 1y
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AN I8! A$P GHCHT $ I8 BRUN BT [ITINU B BT TR & 81 (BT ST 51 B AT
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Bl ded & T 7 AU § U a8 Ted ¥, R HIRT 98 Si1 918 & 3997 81 98 e Tl
2 3R oNfraed ft SO ST A1 74 WEd B T S aRa 99 e, SonfTIR sterar
TPIR TH1P! U8e] G TR 0 ST 5 & MER W 370 39 S &I Jpfer iR fFior §
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SIS ARBIR ST § E 11 Hex G PR GIAe A1 HeT H 18 8, fhg 7! DRIl gRI1 &
2, o @Rd SUaR 9 89 & HRYT °1e @it &I AId 81 S 8, iy g ded o Sfd
aRer B ARyl 59 forg oifaRes Vel W & fa w1 <8 2, i9fs Fer ag war ot f%

TgelfRist @t wrawen grfl)

AIER, # Qb =ioT iR BT ATgT| STREV &l e A U a1 Hel 715 o, s a1 mn g
U7 98 P &1 ITR T & e H H 9! g1 A 6 a1fies RUIS H WRaH IS TSR
ATTRT BT ARIRTH AGT P T SHER BT IeaaR &R0 IR YA SR 4 ©ICT §3W 81 IS Al b B
RalE & ..(aaem)...

Syaurege (. |9 $RE) : 999, 81 T

oY oot % : SEi-Siel I @ &, B 1 RUE § S0 day § A g 1 21 3R 9§ b
1 R U7 W1 ¥R B, fed 1 A I' R < ® fb sa1 Ter 81 XaT v, $9fe 59 IR WY 3y
&I <, d1 SATST 31TBT 81T ....(FaeM). . |
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o} FeRTS SN A=IAR, $I Th WIS X8 TAT S ...(FGEH)...
SywHTeet (A1 9t 5. HRE) : frsr S, o 20 e g1 8

it FerTe fs1 : ARIER, ofd W Fadl G a1 81 FE © O Ao # efe A i agd FH B
I I I 3R Ie1a1 STHT A1RV| S Foh Hs H I4T 961 B, 53] Bl 37frR<h 31 <=1 a1fevl
B! ARG 4T AT &7 < N T ST BN ST AT B8 DR H (U A1 FATG DR gl I G
SERNCUIREREARMEISCIE]

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Thank you, Mishra ji. Now, Shri N. R.

Govindarajar. ...(Interruptions)...

DR. PRABHAKAR KORE (Karnataka): Sir, in continuation of what Mishraji said, | would like to

say that there is a very important national highway in this country. ...(Interruptions)...

SHRI MOINUL HASSAN (West Bengal): Sir, Shri Shyamal Chakraborty's name is there.

...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Yes, yes. | am sorry. ...(Interruptions)... Mr.
Kore, please sit down.
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DR. PRABHAKAR KORE: Sir, | want to give a suggestion. ... (Interruptions)...
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): | will give you time. ... (Interruptions)...
DR. PRABHAKAR KORE: Sir, | will take only one minute. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Shyamal Chakraborty, please speak.

...(Interruptions)...
DR. PRABHAKAR KORE: *

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Kore, it would not go on record. It is not

going on record.. You cannot take that freedom.

SHRI SHYAMAL CHAKRABORTY (West Bengal): Thank you, Sir, for giving me the opportunity
to participate in the debate on such an important subject matter. Sir, we are discussing the road
transport. There is no doubt about it. But, | want to take the transport system as a whole, knowing
fully that four modes of transport are not there under the purview of the discussion and the
concerned Minister also. | am well aware of that. But | would like to mention that transport is virtually
the lifeline of our national economy. We shall have to admit the fact that development of the transport
sector is too adequate to meet the country's requirement and, at the same time, it cannot achieve
the degree of development which is required for the national economy, it could not pick up at least.
When we say "transport', it means four modes of transport. Apart from the road transport, there are
railways, water transport and air transport. | think there must be integration among these. | mean to
say that there should be a national transport policy which will be integrated, interlinked. It should
strike a very sensitive balance among these four modes of transport. | am telling all this because
there was a National Perspective Committee Report which was published by the Transport
Department in 1988. This Perspective Committee correctly identified the weaknesses of the different
modes of transport sector, particularly, the national road sector, that the burden is being shifted to
the people because of the price rise. Why have they identified this position? Water transport is the
cheapest mode of transport in any country. After that comes the railways. The Perspective
Committee correctly identified that transportation by road is economically viable maximum up to 250
kilometers. Beyond 250 kilometers up to 650 kilometers railways is the cheapest means of transport.
And beyond that, water transport is the cheapest. But the problem is, our transport sector has been
grown like that it is fully dependent on the road sector alone. For example, in 1950-51, just after
Independence, our national highway was only 2 per cent of the total system, but it carried 40 per
cent of the traffic, both passenger and freight traffic. | would like to mention that still the same
position is there. Not only that, at that time, the road transport carried only 15 per cent of the

passenger traffic and 40 per cent of the freight traffic. Now, it is reverse. The road transport carries
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87 per cent of the load and the railways carries only 11 or 12 per cent of the load. On the contrary, in
case of freight traffic, more than 60 per cent is carried by the road transport. Then, why has it
affected the people? Because freight charges are becoming higher and higher. The prices are
soaring. If this burden can be shifted from road sector to other sectors, say, the cheapest mode of
transport, then, people will get the advantage of that. So, | would like to tell our hon. Minister that
there should be some coordinated policy. At least, there must be — | do not know whether they
have the one or not — a Committee of the Group of Ministers combining all the four modes of

transport.

Regarding development, | must appreciate the fact that there was a remarkable development of
highways, particularly the Golden Quadrilateral, during the NDA regime. But after that, during your
previous regime, | am compelled to say, it is a very sorry figure. | think that this time it will be
compensated. The concerned Minister at least desires so. We criticised the NDA Government, but
we have to appreciate the fact that a lot of development work was done during the NDA regime. In

the last five years, it was only 700 km, which is a very sorry figure.

Sir, | would like to draw the attention of the hon. Minister, through you, to road accidents which
have been referred to here. Road accidents are increasing. It is a well known fact. As far as India is
concerned, we have the highest number of road accidents in the world. And it is very difficult for the
victims or the survivors to get compensation. If transporter's staff meet with an accident beyond the
territory of their State, they don't get it. Its procedure should be simplified, so that it can be received

easily.

The main cause of accidents is inadequate restrooms. When we travel through the National
Highways, we find, kilometres after kilometres, that there are no restrooms. Inadequate rest, stress
and strain borne by transport workers, and the fact that they are physically fed up are the causes of
accidents. Sufficient restrooms are to be built by the concerned Department, particularly along the

National Highways.

Coming to the question of workers, there is no provision for private transport workers' welfare
scheme. No appointment letter is issued to them. They do not have any provident fund. They do not
have an eight-hour duty. They don't have any disability benefit scheme. And they don't have any

health insurance.

There is the Central Road Fund. Two crore transport workers are directly involved in this work,
and there are so many people who are indirectly involved with the transport system. So, | would
request the hon. Minister to allocate some money from the National Road Fund for private transport

workers' welfare scheme such as provident fund and disability benefit.

There should be some enactment which compels the owners of private transport to issue
appointment letter to them and for the introduction of provident fund. There should be some legal

safeguard for workers. It should not be violated. There are two crore transport workers. They are not
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a burden on society; they are an asset to society. We should not forget this thing. Then comes the
question of PPP model. The Transport Department has taken very ambitious steps. | see no harm in
it. But, what is the reality? Why will they invest in the road sector? In our country, personalised
vehicles are very meagre. If we go through the National Highway's, we see that there are few
personalised vehicles. So, wherefrorn you will get sufficient toll tax? How the industrialists or private
entrepreneurs will get back their invested money? So, actually, they are not interested to come in.
So, there should be some practical preparation or planning at this stage. | don't know what will
happen in future. But, at this stage, our experience is that private entrepreneurs are not at all
interested to come and participate in the building or construction of roads. Now, the next question is
about contractors. In many cases, contractors are fleeing, in many cases, we are seeing that. For
example, you have good relations with West Bengal. You have been there. You know very well about
the National Highway no.41 which is essential for road connectivity from Haldia Port. There, the
contractor fled and for the last four years, there has been no work at all. We tried to draw the
attention of the then Minister to intervene and immediately make some arrangement. But, that failed.

...(Time-bell rings)... Two minutes.

Sir, another thing is that the Government should find out and identify the real root cause of the
problem of falling of bridges. | again would like to draw the attention that a bridge which was built on
River Rupanarayan had fallen within two months before it was completed and the work has not

started again. The work has not been started for the last 3-4 years.

Now, the question of change of Chairman has already been raised here. Sir, the example of Sher
Shah has been referred here. | know the difficulties and limitations. It is not an autocratic regime. We
have to go through many democratic processes. Land acquisition and other things are there. But,
still, we can take the experience, imagination, vision, initiative and determination from Sher Shah
which is very much lagging in the UPA Government. So, | would like to draw the attention of the

Minister and hope that he will be able to fulfil his duty. Thank you, Sir.

*SHRI N.R. GOVINDARAJAR (Tamil Nadu): Hon'ble Vice Chairman Sir, Thank you very much
for giving me the opportunity to participate in the discussion on the Ministry of Road Transport and
Highways. On behalf of my party AIADMK, | would like to convey my views about the functioning of

the Ministry of Road Transport and Highways. Hon'ble Vice Chairman Sir,

In my opinion, the functioning of the Ministry of Road Transport and Highways during the past

five years as well as during the present tenure, does not deserve appreciation.

The jasmine flower of the neighbours garden also has its own fragrance, says Peraringar Anna
(Anna, the great intellectual), our respectable leader and Former Chief Minister of Tamil Nadu. But at

the same, | opine that

* English translation of the original speech delivered in Tamil.
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Criticism without appreciation and
Appreciation without criticism is of no use.
Freedom without regulation and
Regulation without freedom

Similarly also will bear no fruit. Therefore | want to point out some of the shortcomings of this
Union Ministry.

Hon'ble Vice Chairman Sir,

Generally, the road network has been classified into three categories such as National Highways,
State Highways and District Roads. According to Economic Survey 2008-2009, 30% of the roads
are Single Lane Roads, 53% are Double Lane Roads, and 17% are Four Lane Roads. Economic
Survey also says that the National Highways constitute only about 2% of the road network. This is a
very pathetic situation. In our nation, the total number of heavy vehicles and lighter automobiles has
been increasing at the rate of 12% per year. In addition to this, the rate of traffic congestion has
been increasing from 7% to 10%. Therefore, it is imperative that the area of road network has to be
expanded. The increasing number of vehicles and the resultant traffic congestion have to be taken
into consideration at the stage of planning.

Planning alone is not enough. The Plans have to be implemented properly. Whenever planning is
done, welfare of the people has to be kept in view. Here, People means Common People, not ones
own children Nowadays, plans are formulated with a view to furthering the interests of ones own
children. This has already been pointed out by our revered leader, Dr. Puratchithalaivar
(revolutionary leader) M.G.R. (late). He has said,

These people talk much about peoples welfare. They repeat only the term peoples
welfare. But they are concerned about the welfare of their own children only.

The ruling Government should not plan schemes only for the sake of one's own children, as is
being done by some contemporary leaders.

The Central Road Fund, established by the National Highway Development Project, collects
money by imposing 2% cess on Petrol and High Speed Diesel Oil. Though National Highways
constitute 2% of the total road network of the nation, it carries 40% of the total road traffic.
Therefore, the number of Highway projects has to be increased accordingly. At the same time, the
highway projects that have already been announced, could not be implemented due to the absence
of suitable contractors. This shows the inefficiency of the Ministry during the last five years. This also
reflects the inefficiency of the Union Government. | can cite instances. So far, only 30% of the
approved schemes have been implemented. In the year 2008-2009, 69 Highway Projects have been
announced at an estimated cost of Rs.70,000 crores. But tenders have been issued only for 50
Projects. Contractors have not come forward to take up these schemes. At this juncture, the
Government has issued orders for only seven projects at an estimated cost of Rs.8,000 crore. What
is the reason? It is mainly because of some rules framed in Model Concession Agreement. | would
like to request the Hon'ble Minister for Road Transport and Highways to explain the reason.
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The Chairman of National Highways Authority of India (NHAI) has been transferred frequently.
During the past 30 months, four chairpersons have been transferred. What is the reason for these
transfers? | request the Hon'ble Minister to explain the reason for these transfers. Who is responsible
for these transfers the executive, the ministers or the Union Government ? If the officers are frequently
transferred, how will the schemes be implemented properly? Former Chief Minister of Tamil Nadu,
our revered leader, Dr. Puratchi thalaivar M.G.R. has said, Coming to power is not to rule people. It

is an opportunity to serve the people. It is not a chance to show your authority.

But the present-day rulers always try to show their authority over the people and utilize the
opportunity to serve the interests of their own children. This mindset should be changed. There is no
need for the announcement of attractive schemes. Schemes have to be framed for the welfare of the

people and to benefit the Government Exchequer.

Road safety is pathetic. Around 1.3 lakh accidents have occured, majority of them have taken
place on the National Highways. More than 1 lakh people have been affected. No details are issued
about the number of deaths in road-accidents, the number of injured persons, and the
compensation paid to them. The perpetrators of accidents usually escape. The victims are not given
proper compensation. | request the Hon'ble Minister to provide the details of road accidents, the
number of deaths, the number of injured persons, and the compensation paid, during the last three
years. A separate department for Road Safety has to be established. The number of deaths due to

road accidents is always increasing due to the lack of emergency medical services.

During the tenure of our revered leader Dr. Puratchithalaivi (revolutionary leader) Amma, the
General Secretary of our party AIADMK, police patrolling and ambulance for providing emergency
medical services had been provided on the roads Tamil Nadu. This was done with the good intention
to create awareness among the people. During her tenure, the speed of vehicles was monitored to

prevent accidents.

Two years ago, Planning Commission has given the following instructions: One, National
Highway Security Force has to be set up with proper financial allocation, with the cooperation of
State Governments. Second, Emergency Medical Services have to be provided on the National
Highways. And such medical services division has to be connected with the nearby District General
Hospitals. These recommendations have to be implemented. Through this August House, | request
the Hon'ble Minister, to take my views into consideration and act accordingly. With these words, |

conclude my speech. Thank you.

SHRI N. K. SINGH: Thank you very much, Sir. It has often been said and, | am sure, the

hon. Minister is one of those who are acutely aware of this old saying that America is great because
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American roads are great. Somebody has said that it is not true and corrected it saying that
American roads are great and, therefore, America is great. The challenge before the Minister really is,
when we will be able to say that the Indian roads are great and, therefore, India is great. | think that
you are really presiding over a kind of legacy where you will have to undo many critical things. The
fact of the matter is that it does not require a genius to discover that the pace of implementation of
road schemes has slowed down, we have not been able to achieve the targets, there have been time
and cost overruns, there have been significant delays, there have been bureaucratic reshuffles and
the whole sector requires a kind of rejuvenation. The entire nation, Mr. Kamal Nath, is looking up to
you because you have been characterised as, and you, very rightly, have to be, one of the great

doers in the political system. So, we have great expectations from you.

Having said this, can | make four or five suggestions for your consideration? First and foremost,
will you begin to depoliticise the process of decision-making? Why were many NHAI Chairmen
changed? Why were so many Secretaries in the Department changed? This was because the
decision-making is partly politicised which impaired the pace of implementation. Please have a
relook at the rules and procedures which enable the NHAI and the decision-making authorities to

take major decisions without referring it to political authorities.

My second point is about flip-flop of policy. You have flip-flop of policy. How much on BOT!
Then you say BOT is not working, a bit of annuity, a bit of mix of annuity and BOT. If none of them
are working, a bit of viability gap funding. Then all the three are not working, go back to some other
model. Will you be able to have a credible policy which stands the test of time for, at least, five years
for being able to attract investors? There is nobody who would like to put in money if the policy is
changed on a daily basis. The second point is, get rid of the flip-flop of policy and have a

predictability of the policy framework.

My third point is, the fact is that in the entire expenditure on roads, so far, with all the talk of
private sector involvement that we have, only 9 per cent of the money has come in from the private
sector; only Rs. 34,000 crores has been the investment from private sector so far. Why has the
Public-Private Partnership model failed? Why has it not taken off more credibly, a manner in which
the planners had contemplated? You need to examine this. Is it because of capacity constraints? Is
it because we are not being able to garner the best quality machines even at a time when there is an
international slump? You went, for instance, on a Road Show, very recently. | do not know what the
response of the Road Show was, Mr. Minister. But the fact remains that the perception is that India
suffers, not only from very high quality contractors, who do not seem to be adequately attracted, but
also suffers from deficiency of high quality machines. This is because our policy on Public-

Private Partnership has got log-jammed into a model concessionaire agreement which the Planning
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Commission may have put out, which has disjunnct from the reality. Please look at these PPP
models more flexibly which will work on the ground and this will not be sui generically applicable
because risks have to be unbundled in a manner, some may be more risky than others. You need to

have flexible framework for looking at PPP models which work tangibly on the ground.

The fourth important point is, get a regulatory framework which enables you to take decisions in
a manner where you concentrate on policy. Why are we not able to determine, for instance, what is
right mix of viability funding, what is right mix of annuity? Who will do it? You need to have an
independent regulator for the road sector. This is the recommendation which has been waiting for

quite some time.

My next point is about funds. The tragedy is that out of the expected Rs. 40,000 crores, which
were supposed to have been raised, the subscription to the bonds this year has been next to
negligible. The fact of the matter remains that out of the 40 billion which you need to garner, to be
able to put into your roads, you have been able to raise, so far, negligible amount of funds. So there
is a huge funding requirement. Why aren't funds getting attracted to a sector? India is, after all, a big
growth story. Roads is a big growth story. Infrastructure is a big growth story. In spite of
infrastructure and roads being a growth story, there is a huge shortage and deficiency of funds. What
is your policy framework, Mr. Minister, to be able to attract a large quantum of funds which are

required to get our next five years programme on track ?

My next point is about dispute resolution. One of the big deficiencies is too many disputes. There
is nobody to resolve them. You go to court, it will take endless time. So you need to have some kind
of a fast track dispute resolution mechanism, a kind of Roads Ombudsman in which disputes can be

resolved quickly and credibly, which can impart confidence to the investor.

My last point is, we need to have a mechanism that can bring about a better framework for
Centre-State relations. A bulk of the roads are in States. We need to have a framework and
mechanism in which coordinative action is required to take care of land acquisition, dispute
resolution, and various other things. In a working federal model, you need to have a dispute
resolution mechanism. We need to really have a Centre-State coordination in an effective manner.
We hope very much, Mr. Minister, that some of these issues will receive your attention which will put

India on a fast track of road development. Thank you.

SHRI SYED AZEEZ PASHA (Andhra F’radesh): Sir, at the outset, want to join others in saying
that the road transport is one of the most crucial parts of our nation's infrastructure, and we can say
that this is the lifeline of our nation. The Indian economy is very much closely linked with

this infrastructure development. Now, we have seen that there are many States where the network of
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road transport, or, a National Highway is practically absent, or, the network is scanty. So, the first
priority should be given to these States like Chhattisgarh, Jharkhand, Madhya Pradesh, Rajasthan
and other States where the road network is very low and people are facing a lot of difficulties. Now,
at this juncture, the hon. Minister of Road Transport and Highways, Shri Kamal Nath, has taken up-I
do not know whether it is an over-ambitious programme or a realistic programme-a really good
programme whereby he has targeted that instead of 4 kms per day, he would do 20 kms per day.
When we are having a traffic growth of 7 per cent and the vehicle growth of 12 per cent, it is the need
of the hour that we take it up at such a rapid pace. Otherwise, our country will not progress. But a
little bit caution is required that while taking up this realistic or an over-ambitious programme,
whatever you want to say, we must see to it that the quality of work should not become the casualty.
In order to complete the work within the targeted time, the quality of work will always suffer. So, we

need to be a little bit cautious about this factor.

Sir, we have now taken up the work of four-laning of National Highways. Now, in places where
the requirement is only for two-lane, we have seen that nearly Rs.5 crores of investment is lying idle.
If we had diverted this amount to the development of roads in other backward regions or to other
places, we could have really developed these places, and the overall development would have
become more positive. So, we have to do this kind of adjustment and see whether it is immediately
required, or, we can postpone it for some time. Now, the immediate resolve is to take up the work
on some 14,395 Kms., where sixty per cent of the stretch, we are collecting toll tax. Initially, | was a
little bit reluctant about it, but now, due to financial crunch, | don't think that there is any other way
except going in for this type of work. We are also taking up Public Private Partnership; we are taking
up 1,100 kms. expressways across four different States, namely, from Chennai to Bangalore,
Dhanbad to Kolkata, Vadodara to Mumbai and Belgaum to Dharwad. Now, it is very important that

we immediately lay the road in all these places, which will really give a good boom to our economy.

Now, | would like to put forth some suggestions before | come to my own State. At the National
Highway No.2 between Delhi and Kolkata, we have the Panagarh Bazar, in the Burdwan district,
which is a military area. Even though the entire stretch is four-lane, but for three or four kms, it is only
two-lane. So, there is perpetual traffic jam at this stretch, and it causes a lot of inconvenience even
to the military. The people of this region have been pressing hard before the authorities to construct a
bypass. | don't think that constructing a bypass, in this three or four km stretch, would be a big

problem.

Coming to my State of A.P., there are 73 different works which are going on, right from widening
of two-lanes, widening of four-lanes, strengthening of the lanes, improving the railing quality,

construction of bypasses, construction of major bridges and minor bridges, and widening of peak
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and narrow culverts. So, if you take all this into consideration, there are 73 works and there are some
works where the financial progress is nil. Of course, the positive side is, if you look at physical
accomplishment, it is nearly 70-80 per cent. | would urge upon the hon. Minister to see to it that all
those works where there is no financial progress or physical progress are completed in a time-bound

manner.
(MR. DEPUTY CHAIRMAN in the Chair)

Sir, before | conclude, | wish to narrate my own experience. Last year, | was travelling from
Varanasi to Mughalsarai to catch the train. | was surprised to find that there was no milestone on the
way. Without knowing where to take a turn, | went astray and went four-five kilometres ahead of the
Mughalsarai Junction. After coming back, | wrote a letter to the then Minister, Shri T.R. Baalu. | do
not know what happened to that. If such things are happening at two crucial National Highways, |
think it is a sorry state of affairs. | would like the hon. Minister to see to it that such things do not
happen on such an important National Highway. There should be proper directions to guide people

on the highways.
MR. DEPUTY CHAIRMAN: Shri Sabir Ali. Not present.

SHRI SYED AZEEZ PASHA: Just one point, Sir. My colleague, Shri Raja, told me that | must talk

about my State, Andhra Pradesh, Sir. | am sorry | forgot to mention it.

MR. DEPUTY CHAIRMAN: No problem. Another Member from Andhra Pradesh is going to speak
now. Shri Mysura Reddy.

SHRI M. V. MYSURA REDDY (Andhra Pradesh): Sir, in reply to the Starred Question No. 162 on
15.07.2009, the hon. Minister had said, "As the DPRs were not ready in 2005, there was no occasion
for delay in taking decision by the Ministry of Finance in 2005" . Sir, | hope | understood it right, that
because DPRs were not ready, there was no delay in taking up the work. But if you take the example
of Andhra Pradesh, there are five projects consisting of about 450 kilometres. Since 2004 they were
in the DPR stage. The DPR was completed only in 2009. They were languishing for five long years. Is
completing the DPR such a big project? What has the consultant been doing? Is he not capable of
completing the work related to DPRs within six months or one year? One thing is clear, Sir; if the
Ministry wants to take up the work, surely the consultant would complete the DPR work within six
months. We say in Andhra Pradesh that earlier, all roads led to Chennai; we hope, this time, all roads
do not lead to Bhopal! It is my sincere request to the hon. Minister to see to it that the entire country

is treated equally.

The other thing, Sir, is regarding the Central Road Fund. The Government is providing funds to
the National Highways through the CRF by imposing a cess of two rupees on petrol and diesel. This

amounts to approximately Rs. 7000 crores for the year 2008-09. Even, this year, the revenues for

262



CRF are expected to remain the same. But | want to suggest something here to the hon. Minister;
the capital contribution to the cost of all highway projects is made from the CRF and the viability gap
funds are also provided from the CRF. This means that almost all the highway projects are being
funded by the Government in one way or the other. But, throughout India, even people who are not
using the National Highways are paying tax and cess when they buy diesel and petrol. But, they may
not be using these roads. This is a highly unjustified policy. The people who are not using the roads
are also paying for it. It is not a good policy. Sometimes, they are levying the toll tax on highways. All
the highways are funded by the CRF, by Annuity Scheme or BOOT Scheme, or whatever scheme
they call, but there is some funding from the Government from the CRF. But, when one moves on
these roads, he has to pay the toll tax. That means, those people who are not using it are paying the
toll tax. Some people who are utilising the National Highways have to pay double taxation. Sir,
regarding toll tax also, | have to say one more thing. In and around these toll plazas, some
agriculturists will be there; some petty traders will be there who will be moving this way or that way
within two or three kilometres. But, now they have to pay the toll tax. Previously, they used to get
some report from the local tehsl/ head and used to get concession. Now, according to the new Toll
Policy, they have to pay as equal toll tax as other users who are using the entire stretch. Just for
using two-three kilometres of this stretch, they have to pay the complete toll tax. Sir, collecting the
toll from the agriculturists and petty traders who are living in and around plazas is highly unjustified.
You kept the plazas in that area. Then, your levying toll tax on the people who are living in and

around these plazas is highly unjustified.

Sir, the second thing is this. Recently, because of the new toll levy, all my colleagues have to pay
the toll tax. Prof. Ram Gopal Yadav said about levying of toll tax on Members of Parliament. It is true
that the orders were issued by the Ministry, not during the time of this Minister but during the time of
the erstwhile Minister, that MPs, MLAs and MLCs have to pay the toll tax, but not the Ministers, and
also the officers of the National Highway Authority of India. We are not asking for this concession for
money sake. Which M.P. will go and stand in the queue and pay the toll tax? The hon. Minister
should look into this matter. This order was issued by the former Minister; now he has become an

M.P. and he has to pay the toll tax.
SHRI RUDRA NARAYAN PANY: That is why he became an M.P.

SHRI M.V. MYSURA REDDY: Yes, that is why he became an M.P. So, this should not occur for

you also. This is my sincere request.

Sir, regarding the BOOT and Annuity Schemes, | have to say this. In the BOOT, viability gap
funding will be there. (Time-bell) Sir, within two minutes, | will be completing my speech. In the
Annuity Scheme, the Government has to pay on instalment basis. For example, in my State, from

Kothakota to Kurnool, there is a road, a stretch of 79 or 69 kilometres. If it had been done by the
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NHAI or by the Government, its cost might have been Rs.500 to Rs.600 crores. But, because of this
Annuity Scheme, except for the period of two-and-a-half years, which is the construction period,
the remaining seventeen-and-a-half years, they have to pay Rs.2,000 crores. Definitely, this is a
costly scheme. | am asking the Minister, through you, Sir, why is the Government using the public
money through private route? Instead of that, you might have done it at a little bit of lower cost. Why
have you to use this higher cost route? Even in the BOOT also, the viability gap fund is there. Instead

of that, the Government might have done it.

Sir, | have to say something about the concessionaires also. Previously, approximately 50
concessionaires were there. Among them, 20 are throughout India and 30 are only from Andhra
Pradesh. My friend, Subbarami Reddy might know how to make JVCs also. In the JVCs, all these

people who are small contractors suffer.

MR. DEPUTY CHAIRMAN: Mr. Reddy, please conclude. You have taken more than the allotted

time.

SHRI M.V. MYSURA REDDY: Just one minute, Sir. This is regarding formation of JVCs, Sir. The
lead partner will not be there. These people will go and get some certificates, and they will produce it
before them. After qualification, this lead partner will vanish away by taking two per cent commission.
Only the Indian contractors, who are the petty contractors, will be there. By getting contract for
them, they will give sub-contract it to others. There is no quality of work, there is no machinery, and
there is no investment. Instead of this, the Government might have executed it. By doing this type of

things, they are creating some crorepatis and nothing more than that.
MR. DEPUTY CHAIRMAN: Please conclude. ... (Interruptions)...

SHRI M.V. MYSURA REDDY: | am concluding, Sir. Now they are changing the pre-qualification
procedure by taking the ranks, upper six will be completed. They wanted to hand over the entire
country's roads to six people, six consigners. Here also there will not be any lead joint partner. The
same process will be there. So, some Indian partners may join together and they will form a JVC and
grab it, Sir. My last submission is that poor people are contributing in building the nation and the

consigners are 'billing' the nation, Sir. Thank you.

MS. MABEL REBELLO (Jharkhand): Thank you, Sir. Senior Members like Ram Gopal Yadavji
and others have spoken before me about the National Highways, Sir. Sir, as we say the stock market
is the barometer of the financial health of nation, the national highway is also the barometer of the
economic development and health of the nation. Sir, this is a developing country and we are 120
crores population today. And what do we have in this country? Sir, two per cent of the roads are

National Highways and in the last five years hardly any work has been done. | have been in the
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Consultative Committee of the National Highways and | have been every time fighting for the Eastern
sector of India, which has been totally neglected by the National Highways. Why is it so? Ram Gopal
Yadaviji, when he started, he said that during the last two years they had four Chairmen of the
National Highways. Four Chairmen! How can there be continuity, how can there be work? There
could not be any work. The DGRD, | think for the last five years hardly one DG might have been there
for a year. For the last three or four years, there have been officiating DGs, Director General of
Roads. Now even today, we have got an officiating DG, there is no regular DG. There are only just
two ADGs. | think the two posts of ADGs are vacant. Similarly, so many posts of Chief Engineers are
vacant. Similarly, the post of Member, Technical, NHAI, is vacant for the last two years. That is the
most important post. If Member, Technical is not there, how can the NHAI function? You tell me, Sir.
Because of this there is so much of slowdown on National Highways. | would say that this highway
sector has been rudderless port; it is so bad. | do not know whey we have neglected it. Without the
National Highways, it is not possible for us to move goods. Sir, there is total adhocism in transfers,
postings, etc. both in the Ministry and in the NHAI. So, | would request the hon. Minister to take care
of this. Similarly, Sir, there is lot of interference also from the Planning Commission in the matters of
documentation, model agreement, manuals, etc. Sir, | can give an example. The Supreme Court has
recently had asked for some pre-qualification bids and the Planning Commission wanted just six bids
and the Supreme Court disqualified that and because of that the entire process of bidding and things
like have slowed down. So, this is what is happening in the NHAI. So, | hope the Minister will take
note of these things. Sir, now before going further, | would request about Chindwara, from where the
hon. Transport Minister comes, is the geographical epicentre of India. | would request that all the
National Highways throughout the length and breadth of the country should pass through ;

Chindwara, Sir, because only then the entire country will improve. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: What Mr. Mysura Reddy said, you are repeating it.

MS. MABEL REBELLO: | do belong to Madhya Pradesh originally, Sir. ...(Interruptions)... Now,

I am in Jharkhand, ... (Interruptions)...

Sir. the MoS is getting very irritated with me. He is getting very annoyed with me. It is my

privilege to speak. You cannot object to this.
SHRI R. P. N. SINGH: | am not getting irritated. | am supporting it.

MS. MABEL REBELLO: Sir, coming to National Highways, National Highways are meant to
connect. It is meant to establish linkages with the people. We have got 70 per cent of people living in
rural areas. | would say that when the National Highway passes through, they should establish such

linkages to rural areas where perishable commodities are grown, such as fruits, vegetables, fish, oil
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seeds, etc. Jharkhand grows a lot of vegetables and in order to take those vegetables to Calcutta,
we need National Highways. The National Highway from Jharkhand, Ranchi via Jamshedpur is so
bad. It takes almost 18 hours for the vegetables to be taken to Calcutta. | am just citing an example.
Chindwara is priority. Mr. Minister, after Chindwara, it should be Ranchi. This is my request to you.

You cannot forget Jharkhand.
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co-exist. So, | say communication should be inclusive. Inclusive communication means the National
Highways should benefit the rural masses. Sir, National Highways are charging huge toll tax and it is
sometimes too expensive for the rural people. They cannot afford it. So, it should be made
affordable. There are so many barricades on the National Highways and this sometimes creates
harassment for the truck drivers. Sir, in Europe and elsewhere, the truck drivers are respected
because they are considered very important, vital. It has got national importance. Therefore, to make
their life slightly better we should improve the road barriers, reduce them. The policemen also harass
them, sales tax people harass them, I T b BOTR IRT B They should be rationalised so that
the truck drivers are not harassed too much. Sir, there is the East Coast of India which is always
cyclone ravaged. Every year, there are cyclones and because of that the roads on the National
Highways gets destroyed. | would request the Minister to get appropriate technology and use that
technology for East Coast Road just like what they use in Malaysia, Singapore, and Japan. Their
roads are also being ravaged by cyclones but they withstand. It is because they have got good
technology. So, we must bring good technology and roads should be made accordingly so that
every year we don't have to spend our money, manpower and resources on these. So, you make it
once and those roads should be able to last at least for ten song years. Similarly, in Upper Assam,
the two districts known as Dhimaiji, Lakhimpur, are under floods almost six months of the year. From
China via Arunachal Pradesh a huge amount of water comes there and because of that people
cannot stay in the House. They stay on the National Highway and this National Highway gives way
and people have a lot of problems. So, | request the Minister to attend to this urgent problem of

National Highway of Assam also.

Now, | come to Jharkhand. Sir, Jharkhand was earlier, as | had mentioned earlier here, was a
'colony" of Bihar. Now, for the last 8 or 9 years, it is an independent State. Still, the Regional Office
of the National Highways is in Patna! The papers of National Highways or whatever work they have to

do, the papers and other documents, fist, have to go to Patna and from Patna to Delhi and only then
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the work will be done. | request the hon. Minister, first, to establish a Regional Office of National
Highways at Ranchi. It is a must for the efficiency of Jharkhand State to handle the National Highway

Projects.

As | said, Jharkhand is a Naxal-affected State and is also landlocked State. It has almost 1/3rd of
minerals of India, be it coal, copper, bauxite, iron ore, gold, etc. You name it, you have it. But, since
it is landlocked, there are a lot of problems to take these minerals out. What ports do we have? We
have a port in Haldia in West Bengal and the other nearest port is Paradip of Mr. Pany's State —
Orissa. So, unless Jharkhand has very good roads, you cannot take these minerals and other things
out. You go to Chaiba — NH 75 — the road is so bad throughout the year, | don't know what they are
doing. They give little money. They spent and within a few months the road is in shambles. So, |
request the hon. Minister, since it has got a lot of minerals and the minerals have got to go out, the
road that they make there should last, at least, 10 years. Otherwise, every year, the road becomes
damaged in 4 or 6 months. The vehicles that move on these carry almost 70 tonnes of load whereas
the capacity of the road is only 10 tonnes. So, how can the roads withstand such heavy loads? That
is why they are damaging very quickly. There should be a proper technology, Without technology,
you cannot construct. At the same time, Sir, outside contractors are not willing to come, because of
Naxal problem. It is a genuine problem. All the 24 districts are Naxal-affected. Outside contractors
do not come, the local contractors do not have the financial capacity, they do not have the technical
knowhow, they do not have the machinery and when they construct roads, those roads are really
substandard. What happens most of the time is, outside contractors take the contract and sub-
contract it to the local contractors so that he execute the work as he has contact with Naxalites. That
is why the roads are substandard all the time. In order to overcome this problem, the State
Government has requested the Ministry of Surface Transport to provide some road construction
plants and equipment like hot-mix plant and such kind of things, so that the State Government either
loan this to the local contractors or give this machinery on lease to them so that they build good

roads.

Similarly, Jharkhand, till today, does not have a single four line road. There is a road to be made
from Bari to Hazaribagh to Ranchi to Jemshedpur. It is hanging fire for the last 5-10 years. | do not
know what is happening the God alone knows. Today, the hon. Minister of State has given me a
sheet of paper saying that something is happening. | hope that something will really happen. And,
the four line road is really constructed in the near future. Otherwise, the people of Jharkhand are
really feeling that the Government of India also does not care for them. Sir, Jharkhand has 3 crore
population. And, if there is any State which has the maximum number of absolute poor, it is
Jharkhand. Jharkhand has 70 per cent of poor people. So, they feel that even the Government of
India does not care for them. We should not give them this type of feeling. It is not good. As it is, as |
said, it is a Naxal-affected State. It has the least irrigation facilities in the country. The national
average of irrigation is 40 per cent; Jharkhand has only é per cent. So, you can imagine. That is why

Jharkhand provides domestic servants to the whole country.
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5.00 p.M.

This is the state of affairs of Jharkhand. So, | request the hon. Minister from Chhindwara to not
only develop Chhindwara but also develop Jharkhand. Let him develop his Chhindwara, Sir. But
since | come originally from his State, he should not forget me. He should not just
...(Interruptions)...

SHRI RUDRA NARAYAN PANY: Please speak something regarding Ranchi-Vijayawada via
Orissa.

MS. MABEL REBELLO: See, Sir, my friend, Mr. Pany has told me about this road. | think, the
Home Ministry is taking up that road, the Ranchi-Vijayawada via Orissa road. To eradicate Naxals,
that road is very necessary and also to take goods from Jharkhand to Paradip, it is necessary. | am
told that the Home Ministry has already made some provision and has asked the National Highways
Authority to prepare the DPR. | hope it will be done. So, Mr. Pany, are you happy with me?

MR. DEPUTY CHAIRMAN:: It means, you will not disturb her. ... (Interruptions)...

MS. MABEL REBELLO: Sir, similarly, Jharkhand requires lot of road over-bridges. Most of the
time when we go, there are no over-bridges. A lot of time and energy is wasted in that and those
DPRs have been submitted to the Ministry. They should clear it at any early date.

Similarly, lot of National Highways of Jharkhand are single-lane, /i.e., of 3.5 metres or
intermediate 5 metres width. Sir, | would request that all the National Highways of Jharkhand should
be made of, at least, 7 metre width. The width of the National Highways should be at least 7 metres.
| am not asking you for 15 metres. | am asking you just to make it two lanes, at least. Now, it is
single-lane. What is this, Sir? Isn't it neglect? You can't neglect a State to this extent. Mr. Minister,
are you listening to me, please?

SHRI KAMAL NATH: Very carefully. You talked of Chhindwara.

MS. MABEL REBELLO: Thanks. | mentioned Chhindwara right at the beginning.
,..(/nz‘errupz‘/ons)... | have also mentioned Vijaywada. That is of interest to Jharkhand because
Jharkhand is a. ...(Interruptions)...
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it STHATTRY : I8 fercel <@ § o o 9T ferean € €, oMY TR @5l aRw <Ra)

Joft Faet REAT : 31 1M 99 ARE =il ol 8l

it STaUTAfY | S AXE SATTHBT STZH ShR S
goft Aga R : e 2, W
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o} STIUTIFY : 379 B AT I ....(FGH).... 379 BTscl 8 171

MS. MABEL REBELLO: Similarly, Sir, Jharkhand doesn't have bypasses. None of the cities —
Ranchi, Jamshedpur, Dhanbag, Gumla — have bypasses. And like in Gumla, from where | am
working, most of the schools are situated on the National Highway. In fact, traffic is closed from 8.00
o'clock in the morning almost till 2.00 o'clock because there used to be so many accidents of
children in going from this side to that side. Unless there are bypasses, these accidents will continue
and if we close the road like that, as at present the Administration is doing, it is not good for the
transport operators. A lot of their time and energy is wasted. They are just sitting on either side of
Gumla. At night, as it is, they cannot travel there. So, there are problems. In order to overcome
these problems, we need these bypasses very quickly

off STHUTAF : 379 3T TH B
it Hge R : § 1 B, IR, Y17 A1E9 1 37 98 TT9H v IR a1l
oY STUTAR : 97 31T WH BT ...(FALT).... BT 71T, B 17|

MS, MABEL REBELLO: Sir, there are a lot of projects which the Jharkhand Government has
submitted to the Government of India.

off STUTfy : oy forg w= ¢ AR I

MS. MABEL REBELLO: Sir, something like Rs. 114 crore projects have been submitted with
DPRs. | request the hon. Minister to clear these projects within a month or so. Only then Chhindwara
can become geographically the epicentre and all the Highways can pass through Chhindwara. | shall
also come to Chhindwara for a holiday. So, my request to him is that whatever the Jharkhand State
Government has submitted, you please clear them quickly so that Jharkhand people may have a
feeling that the Government of India really cares and the Minister of Road Transport and Highways,
Shri Kamal Nath, really cares for Jharkhand. This is how we can contain Naxalism. Otherwise,
Naxalites will grow, and, as | said earlier, it is a sore and that sore will fester your body and all of us
will be doomed. Thank you, Sir.

#Y IR : 27 Aferd fpRIR aqdel| aqaa ofY, omues! aret | 31t 3 SR A1 9a< dref
aTel € 3R 20 fe7e 99 €1 H a1muep! s A1 el X871 €1 379 A1 A1 319 € 20 e o <fify siR s
P B T8 HiY 6 I 3797 T a0 o of AT 39 I fofg 5 T3 8ISy

it dfera fRelR Agaat (ISR : A SRR 7819y, § badl 3 w9 4 8 S I
H BE] YA A BC W1, 1 39 1 <1 7 3 el 3 B H bg

# IUUART : G Y F & PVl MY 9 e o AT 3R IR & forg 59 fire eis
NN

2t dfera fpaR aqde : i STawTafy qe1ed, § I8 e &= arear § {6 g uRass
P W 954 ¢, frg dfF F= THR I Il | Hefea &, saferg # o a1 99 )
AR Ha|

wRIed, § A A AEIe Y W gl 91 98 e ST Al € 6 IS0 ISR o o 3
2, 98 URaeT &1 saegdarsll & gy el ¢l fHl 7 99 wel § & ¥ e @1 emfai §1 o
IE BICT B TS AT ATHF B TS I [AB B SITY 3R AfSHA <RI H B3 91 qT5-URT BRAT TSI
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AR BEl THD! YRS Bl g gafery § ugen fragd g8 @R A g b ey
STARIHATSAT P AFHY I IS BT 7 U1 P § I8 T4 sl He1 aredn g, e 4§
PWD Minister Y81 | 81 ST € & ATTTd &1 Sl 87cd &, 98 W AMEs 8l I8 fdegpd 3% &,
g § ST A1 % G & S ©97cd &, 98 A19SS § 1 RIER H 8 aTell, AT 99g # 8 arall
AT BT ST T B, T8 ATIGS 2| SHDBT T HR DI T B |

/R, § IE 919 S BT &1 g, Hifeh AT-37+7 AT 3T, 3R 37T IETSRV o il Sl b
HRAT AR feoet & JETia & oY 3T 8 oI 1 Hed TS| 37TST B! &R BTeld &7 BTAd I8 &
b a8 T 12 lanes B! TR BT TS, TP T fi-andt & g B 3AfAV 3R M F v
TISTERI T8} foram 1, <Y T o1 1Tl a8t 12 o ) SMaaddl 8 18 B H AR SaTevo &
TR g1 MY facelt § BIASETE 18T SHH 97 BTAd 272 AYRT IS W S & oy $¢ e o &1
I A & T gt A1 12 oI Y smaegesan 1 H AR I 1 d18d g (b Ul Al U AR Tl Bl
RrRat BT 3R g9 919 78 5 Sa@! Ui R, SHET Whi, IS AT 18T, etk o
ATSTTS IRIY 3R I TSI B THT B STARIRT F IHT B el SIS

H P! U I1d RN HRMAT AT Gl Aecblete FeTsiail 87 arsruit St 7 wqof Fgefst arsrn
AR SIS T Aror a7s off | eI, q21 Ue 91 &l F 2, ST H 3T A1 | g9 Hal
aTe g1 Usel uid aut H§ S A1 IR SR AR Bl S a1feg off, 30 781 &1 751 ST SR
H & ST MY 954 PRI A 51 AT A e 2 5 amae! St ui= a¥ firel €, I P 5
ST A3 BT YRT BR SR B9 2012 TP $9 B B AT, 379 AT 2009 I R&T 8, AT I8 2014 T
TN RT AT e & 6 371 &1 ATST1311 Dl I HHY T YRT PR 1191

) ar § I e AT g fF a8 S A aR BR & 81 e B, R o 1 v B, s
AT 96 &1 &, Srfear ol o %2 8, fufean 9 on 38 € iR uyp-anferd ares M an e S0 A
TR |fEH oI el TGN, O HH B Tl ? SAfelg @Ric & fewmd § drasT fae 931 a8 S
& f& STei-ST81 R o 3l SHU 93 o= 9, J8i-a8t Afd™ o 7 aarsu

EIPIEIS] ﬁ?f pedestrian crossing @1 He-T 81 31T IHH BTold T 872 3rHl-3rHY 159! 3 1691 &
F feeel 4 Towid & §19 J yfay vfeased e 81 4%1 I8 e 8 & 31 200 Hiex § dax
500 Hex & 9 A Udh pedestrain crossing 9184, EH% B F foot over bridge d918V AT Cicil
crossing TTSY| SH! 31T TE 3D AITTIDHT 2|

qiegi @RI § 3Tad! U8 HE1 dTed] § [ 519 3177 RIS €, T 981 National Highway No.2,
National Highway No.3 3R National Highway No.11 813 H-<4 &, fhg 1 I8 gu gl g1 eeR &
PRI HRAT TS 81 U TR YIS ed R AN IR SG-Sg Hel il 81 ST 81 181, 39 TRPR
ERT 39 # Tl &t MATeITE! 9 B T S Bl 319 $H BT RAT g7 $(T¢ FRT giwat faee
2 f5 3T V¥ UA.UE.TS. B S-S H1ETH 9 SISV B3 91 I8 HEl 9redn g (5 S A
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U799 B, S & 19 | HoreRid Ry, S99 31 Sitg Y1 $9 1 954 991 BIIal 8rl

U a7 &1 RIS 918 g1 ol IR auf | 7Y ISR ISR 31 =990 d€ 3R &1 T8
814 78T Jwst T {5 s foTy fohy <19 1 319 BT% active &, SAFAY 39 4 e ST e §
b a1y g2 §1.3M.EY. & 3MYR IR 997 32 & 31K I8 919 99 8 {6 91 Taraerge 84 €, s a5 €, 5t
IIR-Qd P &7 &, 99 P oY 3 T4 WRBR BT 3R I AU For the first time in Rajasthan,
.38, Ao B Y B oA, I8 98 379! Y4 g3 2l 39 § AN I I8 © 3IR built, operate,
transfer X T2 &1 IR & YT T8T 3T X1 & QI 37T UAT ARBR PI, S &1 § MY AR Tf Heet
.31V, F MR R 707 HIAQI 3R T8 707 S 1 19 71 441 9 781 R &R 11 o |
T e, <7 AT 31 SIY " aTel) arad = iRarel 8l S|

A AR ARHR 7 A9 B A AR 9T 6y gQ 1 ggen TR A AR, W BT &AM,
BICYE, TR, AR, S, WRAYR, EIYR| I8 U AN U fha gar &1 31md 7y rormrt =ifte
T HRA DI N1 Bre RTYI FART A8 19 I FRA1 A18dT §l gregsl, HaTS!, Jfefar, S,
3T, IO, FIFH<RT, TR, FALATER, WUSR, ARRIA, IR1, FAMER BIHT |G I ST 2
Y T aa SRS g g €, <fd a1 1 wifcdy o < @ 6 a1 g ot et T8 S,
b 39 BT gROT 91 81 8T 82 579 4130181, & MeR uR 701 81 %81 8, 1 I8 SRl i 8l 8
HhT?

H e a1 3R e HRAT A8 §1 1800 H PR 2000 T T B9 UR I ATST AT &1 Y
A A I E A R B T WIR, P AWHR, LT YR R IqS A1
BISITTA B4 A1 59 F MR W AR.3M.AL/AR.I AT 777 Y1 30 Taiieed o Sl
ey § A1 59 & oY g ©U ¥ 319 | ST $RA1 A8l g1 78led, b a1 TS ISR &
HERY & foIg wer =med 1 78ley, g9 9wl § %, 11df e 81 9 s 99 <@ ot 59 4,
ATSHA H IR IS BT HERN PRAT AT| I8 HEARVN SIS H S €, ARG § 81| § A1 F471 7
H e =T ATEd § b 31 ATt @l e BT SR 158 WRDRI B Hiey b o8l 78
RISH T IET & I8! TIRI IS BT TRV AR H def S|

ARIGY, W U e ok § 5 oy i v & ofd § <d € R 9 & Q1 e B 2
TR THAM I8 BT BT & {5 I B 7 B el | S T BT STAWT TE 671 U7l | S 119 31Tl A1
P} IR F adjust PR I B ST A-T 3rat e I8 ® fp a9 & aRY # € 9= 9 i Suere
PRI DY PUT B AEIGY, T RIBRIT Besi1d TSP Nl P e 7 AR H1 g1 G gl 81,
MY 39 IR H STHGRT o o e 31978 | F1a T$6 I freeze B &1 718 51 YT R 81 AT B2
Tg dlon going Work%lmmﬁlwﬁéﬁlw, freezeW%WﬂﬂﬁWﬁ?ﬁWlw
BT HRUT I AT 1T foh IS MY & STHT monitoring X I8 &1 IR I 91 T © b M9 1o
DI YHEH freeze FHR <1 TI AeTd BIHI BT FIT BIT, SHARI BT T B2 I BIH B IR =1 2R
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I, § 3119 Pl WS 5H Bl THRT B IR A 3R BT aredl gl

H U 3R TR B 9N A Bl aredl § Sl Wie 963 I G 81 A 931 aeiey 87 76
ARTIOT HOM i ISR & &, S F81 90 §1 S8 3741 37U & | A1 ] 8| BT A TIR &
g AT BZI W IS & T T 15 MR AT WIS TR 50 T ....(F7F B} 6Y).... T 319 aat
accident PRARA? S T Ufaer HITYI H TRy Fde =1 a1 § {6 SagR-®Ier & IR
..(TAYT)...

it STFHTIRT : WA, conclude BT

sft wfera forelie aqdel : TR, o1 49 U@ 1 91 repeat B 57 ...(HALH)..
2} SUAHTIRT : ST ST U1 a7 TS | BT 8, AfdpT bR i <188 P 81
Y cifera fre agad : 57 &)

MR. DEPUTY CHAIRMAN: Please conclude. There are two other speakers from your Party.
it e fremy =g : w7, gofery # Faet @ricy H € a1 o1 @
sft STwumfy : T, T o9 WRicH a1t €, 9 2

it dfera fFeNR agaa : A=1 A A430 Sft 9 e & 6 SgR 4 31e1 & forg $fhs g2
B IO BT TS, TS AR T8t R o B MITTIDBAT &, TP MM BIR o Bl gorord af 2l
SOOI &1 & 918 Y RI1 g3 ? faTT §1RT U8 P81 T & 39a! SIUSTR Bl SIaRT hagele i,
SHP] IIRT ST SR -WaR o1 Y T 811 B 2 71 3o 9ga <3 8kl 7eft o 3281 7, 3y
ﬁwaﬁwmlﬁﬂmﬂgﬁaﬁ?%\ﬁ?mwﬁFeasibility Reports\’iﬂﬁ%\,ww
TR FHRATS BT

TR, Gfeh NI G T B P fofQ BT 2, 3] § bad Po g I 3= a1 T
PN FER TP - GRS B ATTTIDB, FaR &1 - [FHIOT BT FHAGT, FaR T - YOI, FaR IR -
i o & oY # wgfa o @awen, J9) uiF - S 9§ S 9u 81 S, S9e! ST ek
FaR B2 - TRl STEi-ST81 Wt e 8Tgas 9 %2 , 98i-a8f 319 a1S oM <TG b Shar @
M I8 &, I8 AN Sa [BaAMICR BT &, SHBI H1H 59 fod X1 8NN R I8 91 $9 &7 F =Y
BINTTI 3 B9 <l ST b1 | 39k AT &7 99 SR 39 quf 81 & 990 & IR # SIiah o 9
FHM 3R qo Th | 3 R BSOS 87 ...(FHT B ... 3y § oy e HRe A §
% P 371 WRicH W AR FXF S & MaH 811 # el 2 3R it Rifrefar ui= wre # ors 2,
IADI G BRP 51 A1 DI B DI PUT BV, Igd-9gd g-Ia1g|

**SHRIMATI RENUBALA PRADHAN (Orissa): Deputy Chairman Sir, | express my heart-felt
gratitude to you for giving me this opportunity to make my maiden speech. | take this opportunity to
also express my gratitude and thankfulness to the Hon'ble Chief Minister of Orissa, Shri Naveen
Patnaik, who has put trust on me, for raising the due demands of the state in this august house.

* *English translation of the original speech delivered in Oriya.
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Sir, my political life began with the humble position of a Zilla Parisad President, but | am
committed to put forth the genuine demands of the people of Orissa in this house.

Sir, today | rise to participate on the discussion of the working of the Ministry of Road Transport
and the Highways. The national highways are the life-lines of the country. National highways consist
of only 2% of the total length of roads in the country whereas the traffic on National highways is
about 40%.

Sir, this Ministry is engaged in developing the highways in seven different phases in the country.
The golden quadrilateral is one among them. Under this scheme the four-laning work from Balasore
to Bhadrok, from Sunakhala to Ganjam and from Ganjam to Ichhapur of NH-60 and NH-5
respectively are running behind schedule. The four-laning work of Sunakhala-Garjam stretch is only
completed by 42.75 %. The people are facing hardship due to the suspension of the four-laning
work for the last three years. There is immense public resentment due to the delay in Ranchi-
Vijayawada corridor via Chikiti-Aska and Digapahandi. The existing bridges on these roads need to

be expanded.

The four-laning work of Ganjam-ichhapur stretch of the golden quadrilateral has also not been
completed on the stipulated time. Immediate steps should be taken to complete it. The phase ill plan
under the National Highway Authority, the roads like Chandikhol -Paradeep via Kamakhaya Nagar,
Panikoili- Rajamundra via Keonjhar Sambalpur-Luharchuti and Bhubaneswar-Puri await four-laning

on a priority basis. | demand that these projects may be completed expeditiously.

Sir, water-logging during monsoon and flooding of the blocks like Jaleswar and Basta gain acute
proportion due to the inadequate number of vents on the Balasore-Laxmanath stretch of the highway
on NH No. 60. The people of this thickly populated areas suffer a lot due to water logging. While in
the past the vents were of the length of 3000 metres, but now it is reduced to just 1420 metres. The
Government of Orissa has already recommended the creation of additional 1500 metres of vents for

the discharge of rain water. | demand the immediate implementation of this project.

Sir, the Cabinet Committee of Economic Affairs has recommended the development of a few
highways in Orissa. This recommendation includes Panikoili-Rimuli and Rimuli-Roxy-Rajamundra
stretches of the highway No. 215. The Chandikhol-Duburi- Talcher highway of N.H. No. 206 is under
NHDP-IIl A BOT.

Sir an amount of Rs. 1170.59 crores have been sanctioned for the Panikoili-Keonjhar-Rimuli
stretch, out of which 84.40 crores have been kept for land acquisition. The concession period for this
road and Rimuli-Roxy-Rajamundra road have been kept as 20 and 18 years respectively. It is

requested that this concession period may be reduced by 5 years.

Sir, Orissa is a backward State, and | demand that the Central Government should sanction
more funds for the development of infrastructure, by developing highways in the state on a priority

basis.
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Sir, along with the development of the national highways, there is also the urgent need for
developing State highways. The State Government of Orissa has proposed 1505 Km. of state
highways to be converted into national highways. There is also a proposal to connect Andhra
Pradesh with West Bengal along the coastline of Bay of Bengal. The length of this proposed coastline
highway from Gopalpur Port to Medinpur will be 674 Km. This road, when completed will go a long

way in improving tourism as well as the economic condition of the people of the State.

Sir, there is an urgent need to start Mass Rapid Transit System between Cuttack and
Bhubaneswar. The Central Government should provide more funds for the projects under PPT

schemes in the State.

Sir, the Hon'ble Chief Minister of Orissa has demanded the conversion of four State highways
into national highways. They are Khurda-Bolangir (299 Km.), Puri-Satpada (49 Km.), Puri-Konark
(35 Km.), Champua-Rimuli (14 Km.). | request the hon'ble Minister to sanction these proposals on

a priority basis.

Sir, | thank you once again for giving me this opportunity to speak on the working of the Ministry

of Surface Transport

ﬁwm:WWW%WW?ﬁW%ﬁW#earphoneﬁ

it STR.A.gA. R« 91a <1, 919 <@ 9 S eIl B
i} SR 9IfYT : IT 97T WE B

SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Thank you hon. Deputy Chairman, Sir, for
giving me this opportunity to speak on this subject, it is a very interesting subject to my heart. Sir,
after a long time, this important Ministry has come to hon. Kamal Nathji, who has a very excellent
track record of performance in whichever Ministry he has worked. SREd %R’ H Q1 o8 BT ﬂ'@ﬂ -

g9 W SRAT E, B9 371 §R AeA B
o o) WY Tt g, T &1 ST

§ e § b I8 SHe ST b T 98d 21 apt BRI $7@1 U Hifdferd I8 0 8 & 576
HTa I8 B HeR 3 UTferaric &, i ga+T 9% successfully ministry # I8 & 3R g& 3T &
"I walk slowly, but | never walk backwards", T8 ¥t TS apt BRI 377 {1, wife T B ff T
BSEN & Tgd 81 519 3_*1'\’}[ FCINIE & what is your aim? The answer was, "It is victory, victory at
all costs; victory in spite of all terror; victory, how long and hard the road may be, for without victory,

there is no survival.

IYFHTIRT ST, Fad gl § 370 1S Y Y b R H $© ST ag N g Jaw, STei 4
&A1 §, T8t | T 815d 4% 9 SIRAT & 31 JE 984 81 SITAT congested area T IE BGIMEIE I
fSTeraTST B Fiae HRAT © 1R T BRIg 275 [HaAFiex SIS 81 b H SEaR F Al ATee(@ 1@
g, Sl g2 AT 7 5 39 SR &Y ST el T B, T 1-SiTel IR YaRilSed oTeN B 2
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AR SIUTA V) A159 i I8 Jig 2, I ff 981 § GG Y 9 8iR 3@ 9ERA H $B B AR
AT g1 o1, A a8l o1l T BT AT Te1 gall 81 WK PRb 2&xIaIE H Sl U stretch & 0-40
fBarie, 981 TR density 950 ST B, T8 I8 SITGT <IN &4 &, IS 984 BIC! 8, I8 SATaT
schools, Institutions TRE B &I goTg | T8T ¢fthd Iga SAT&T BT ©1 #9 $% IR 3TH IR |
representation ﬂﬁﬁm,maﬁﬁﬁﬁqa,ﬁmwﬁmﬂﬂ,?@ﬁwﬁwwwww
3T &1 931 21 H =g 16 siiRad MR’ 39d SR PV &1 < 3R Sieal I el 39 R $
‘\’I‘ﬁﬁl NN, gz sanctioned road %, Wﬁmmq‘rﬁa—«mﬁﬁo—mwﬁ, 0-40 fopel e kerb to
kerb @ BT, land acquisition ¥ 81 7T 2, utilitiy shifting ¥ 81 718 8, 3R 39! J o1, T 98 1<t
IS R Ul B3 ahiell 7 $9 AV IR a9 B 3R 95 A<l -31e8] a1 aaTs| A$P AT
el So1 o) IRt & forg fra STt 2, I8 &9 3R 319 99 S 81 7 39% fog 9ga sarar
I TE ATE 3R W BRP 8HR < H S81 IR 31 diversified flora & fauna &, AT diversified

climatic condition %’, 4T diversified agriculture produce %, 4T diversified industrial production g
5 T DI A G B T FHAM BI AT - o ST, AT 3R IART AR S Bl aRaan! & oy

fepeT 318 &, foha1 STdl €, T2 89 09 ST o 39 oY 31<el TS, 378! Jaamd, Iue ok
good road condition WW%IW@&@%%WW&WWﬁW%W&W@%I

HEIGY, H ST ATEH W TS B a1 A1 5 I 396 TvE @l R e 9 32 8, T8t ofi)
accident death ﬁaﬁ?ﬂgwmﬁﬁl@ underground AR B Wﬁﬁ‘ﬂ Rl criss-crossing
TE BRI AT U ST A ST H cross a1 XN T8f IR 9 IRE H1 @€ {51 571 1 7, 39
Waﬁﬂﬁﬂﬁﬁ@%lﬁ?ﬁwﬁ?mméﬂﬁﬁmiﬂ infrastructure develop ﬁ"'ﬂ,
ST9 &9 HE Wil { AR T&i death due to accident zero BT &

NN, 3R 8H accident death %aﬁﬁé@, ﬁWWWFﬁWWWWaCCidem @Hﬁ%l
Accident rate Tgd ST 9¢ I81 51 3141 I BHIRT IS I1IT ST RET 8, IAS! four lane fHIAT I ET 8,
3R BT 316 o A fhar SIY, o 98 &4 & Riifeh SHH s+ Sa1el Sfhd 8 fh 37K 319 travel
B Al fooTgdrsT ¥ ¥EREIE dd ST d9R J §uR o7 I &1 SHHT S expansion fHaT ST 3BT B,
T8 1% four IaneWWW%@E@HW%Iﬁmaﬁﬁﬁmrepre%ntaﬂon feargl W,
SAE TS H AN AR BT G IS 99 8T &, 911 six lane T IR fasraaret 4 gev@mE, S 6
AL BTS-9 &, T8 four lane B 8T 21 AR, $H¢ &R I &1 a1 AImg)

X, WW%’# ﬁteohnology ol W:ﬁ%\, %‘:Iﬁ hon. Minister 319+ 31T ffa’ga ‘Eﬁ%ﬁ‘ﬁ"ﬂ%‘,
9 B fIwT B 95 STed] grasp R T IAD] AT BT SATGT FHSA B SToRd el <8l gl Al
official briefing BT &, # AHSIAT g b STH officers ST THSIT & qoIY HAT Sl G officers BT
AT BRI FRT ST BT IR HUSP ST B, T8l ol 1< 731 I

R, AT S BT construction BT cost TP Igd T1 HET 51 TS &9 Siofd MR UETd TR &1 BUY
IR =i s STAwE A9 & AT I19] BRA &1 FH STT-ITe TRE ¥ S T 8, SN toll tax
KU %, Motor Vehicle Tax @I &1 31T transport industryﬁﬁ[ﬂ:ﬁﬂ’\’ga?taxesaﬂﬁ%,ﬁﬁ
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FEI § o 3R fareft 3R industry H ST TRE & STeT-3T6TT taxes T & 31K SHd a1 I WR A
transporters Gﬁ?drivers aﬁaﬁw%msmsiwﬁq@?ﬁ%, aFﬁ?ﬂFﬂT%I WWWW%%
el SIRY BT 3R Ue B9IR fFAIER travel ST 2, 1 ST A1 IR BUY extra Tdl o1 81
Smtransport industryﬂ'l?vﬁﬁﬂ?(ﬁi‘%lﬁm@w-wm%@ém%‘, \_ﬁﬁ, ﬂ”‘ﬁ,ﬂﬁ
fPARTIER toll tax, M| TR, A AT FT-3TeT RS BT Al §, 57 HUR &M AT AN 3R @
PR AT TR T &7 S| 579 T 89 T TR €7 81 &1, ST 7Y IS 9 38 8, YIS A BI T
%, ITdT alignment Eall %\‘, IB! Thih Bt %\, 3T gradient Eaill %\, 3D oscillation %b_w%\f,
Pt Wie forfie w8, o wliis 9 IS W travel fHaT ST Aot €, W19 9% 849 high speed
autoband ﬁﬁﬁl—ﬂ@ﬁ, q9 I BHRT ST perishable goods %\', o \ca Cap i) Wﬂﬁ%{ TH o ST
BIAT €, SI 37151 89 3781 H 3T AT SR 37T SR T A 37T 8 Gl 3] IR T2l 3 A TP
UgTI-UgT WS ST 21 Perishable goods ST SATET © 3R S9! S+ ST W04 © fh v S8
THIER 44T Y Ut bl e €, a1 gavl SiTe 98! eHIeR &l vuy v el faear 1

3R EH ZIRAUICE &1 S B < al S 95 BIIGT B1N - fhHTH1 &1 BIRIST BT, SUHHT B!
BIIGT BN, W) T BIIST 8111 U 3R q1d § 7S A1e99 § el drsdl g1 §© &7 T8l high
security number pIates%ﬂ’s'r%TﬁE‘_cF notification WWIWWWW‘#WWH@T%?@
2137V &1 89 STEaRI H < 84 © [ Bel U= AP aTal 7 a9 o &, 9 M| B TR wic &
T &, PIS ML IR o TS 7, P! TR wic € TE 8§, BIS I B TS B, IS 3R fpar
T 8, Fope) ST H B 1 < TR 17 2, S9! THR @I B 91 8 781§l H =1 ared g &
39 IR H 7 fHaT O Y87 87 F7 T 3 HHT B IET & AT HAl St SHHT de-notify BT
TTE 2 82 TP SR 950 3787 el ¥1 WRAHR IS T 2 3R $B AT I IS BT SHA Bl I8 2
WRT Y H T & 6 S peddlers €, ST gaex W TWell B 8, 9 peddlers Thx IS TR Teld & 3R
A SHA B SR Tl 3HB IR § g TG &7 1 AR SR Sigt i W B irresponsible
persons & ...(@AL)... Bf, B! WIg <3, IR § ATl I <1, Bl WIS FTh STl 93, Pal TR
ST I T AU BT SN AT B, T8 Tgd important AT B, TS S0 €474 31 ST 21201 ¥R,
HATAT Q? ﬁ annual report et %\, ?ﬂﬁ H@W 9} farmland road T T BEl %\'I fram Eb"[\‘rﬁ
produce ¥, 98 918X dTa & fog SHe! IR A1y, S9% IR § 59 RUle # &8l ff mention =&l
T T &1 H =T {6 S uR T s B [ S aife BHIRY 60 Ui § Y SITeT raral
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Iad forg o FeiRa @ g S % 6w 99 9% 98 vehicle I Wabell 8 T fh time to time
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BT &, HF TP JE HHIC BIN? $HP IR H 3R FIRR & AR <1 ST oY SATGT 3187 81T
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37t FRrer HoR i : AR, Bael Ue A iR i 381 15 Fee &1 9 = i e
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At frdrer AR @i : e o= S fagae g o S &, Y Ao g1 € 6 9w s qanfact
1 faga el 21 59 IS 984 Sfea! WA 81 9T 51 89 51 Reprga fIga dieeo ol &,
U A BT © f5 g8t W) $% U Yhe 9o I8 ) gET # R @R @) A1 R_IER 8 Al
SARCIRICT aRTER 2T, ORI J1S &1 A8 954 SATaT 811, 9 IR 4T &7 13 SQ1 # 3T aa!
gIgTE <<l U AU ITT FHTE bRl gl

SHRI M. RAMA JOIS (Karnataka): Mr. Deputy Chairman, Sir, | invite the attention of the hon.
Minister to only three or four points. The first one is the deplorable state of affairs of NH-48. It is a
road connecting Bangalore to Mangalore, via Hassan, Shiradi Ghat. For the last three or four years,
Shirdi Ghat is in a hopeless condition, and today morning, | ascertained that the road is closed for
traffic. Shiradi Ghat is the only road through which people can go to the port city of Mangalore. There
are four pilgrimage centres for which, every day, thousands of people have to travel long distances.
They are Subramanya, Dharmasthala, Udupi and Kollur. Then, they have to go, via Mysore, Mervara
and, then, go round about. Hundreds of kilometres they have to go round about. And | am told, the

road work was got done by giving crores of rupees. Again, it was spoiled. Of course, it is a rainy
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area. And, then, it is given to the same contractor. This may be verified. The resultant position is this.
It is a 40-kilometre Ghat section, but unless you cross that 40 kilometres, you cannot go to
Mangalore; you cannot go to other places. And it is in a very deplorable condition. Therefore,

immediate attention has to be given to that.

The second point is about Gaya. | was Governor of Jharkhand. When | came to Patna, | had to
go from Patna to Gaya. For 80 kilometres, it took seven hours! | have ascertained from Mr. Ravi
Shankar Prasad; there is some improvement, but, still, the road is not good at all. It goes through
places like Rajgir, Nalanda which are yery important places of tourists interests, and, then, to Gaya
and Bodhgaya. Gaya is a pilgrimage centre for Hindus. There is an international port in Bodhgaya,
but the road is not good. Subsequently, when | came to Patna as Governor, | was advised not to go
by road, but only by helicopter to Bodhgaya because the road was not good! Therefore, that is also

one important point.

Another point is, Bangalore to Honnavar has been declared a National Highway. Till now, it has
not been done in accordance with the specifications required of a national highway. Another one is
Pune to Chennai. It is one of the biggest national highways, i.e. NH-4. For NH-4, the work has been
done up to Haveri. Thereafter, it has not been done. Up to Tumkur, there is no road at all. Immediate
attention has to be given to that. And Belgaum to Goa is declared 'NH-4A', only for namesake !

There is no NH-4A at all. That is another important point to be looked into.

Then, Mangalore to Pune, up to Gaya, Bangalore to Honnavar, these roads are to be repaired.

But the worst thing is about this Shiradi Ghat. Immediately, it should be attended to.

Some time ago, | was discussing the matter with a retired engineer. "In some States, roads are
extremely good. In some States, roads are very bad. Does it mean that in one State, there is
corruption, and, in another State, no corruption?" Then, he said, "No, no; it is not like that. In
States where the roads are very bad, they make a correct estimation of expenditure. Suppose it is
Rs.50 crores. They will make it for Rs.50 crores. But only Rs.25 crores are spent. The other sum
goes in a drain and, therefore, the road is not good. But where the road is good in such States Rs.
50 crores are required, they make estimation for Rs.100 crores. Then, only Rs.50 crores are spent
and, therefore, the road is good." The resultant position is this. As Mr. Rajiv Gandhi said earlier, the
money which is required to be invested is, actually, invested and if the invested money is fully
utilised, probably, our country would have been in a golden era. But only a small portion of the
Budget is spent. That is why Rajaiji in his book 'Satyameva Jayate', has said, "The Public Works
Department is enemy number one of the nation". That is how' /okopayog' becomes nirupayog .
That is what is happening. This matter should be attended to by the hon. Minister. | am requesting,

through you, Sir, the hon. Minister to look into these matters.
DR. PRABHAKAR KORE: Sir, National Highway No.4 ...

MR. DEPUTY CHAIRMAN: You only associate. | also associate myself with his suggestion with
regard to the Bangalore-Mangalore Highway. You also associate.

278



DR. PRABHAKAR KORE: Sir, National Highway No.4 was started in 2000. For the last eight
years nothing was done.

sft Terifa gae (9ER) : STaWT Sft, §a9 98l A #5301 St 31 gvgarg <1 g
3R H9 7% g U 3R foran 2, oam 781 98 g9R forg I a9 a1 e 991G (g ). .

#Y STUTAf : 379 95 IR BT IR & 1S HA SN IR 95 IR g SIS B
2} TR IS R, AT IR E -

"B ST B Pl e RIed 8,

U1 9B BN [ ATH PHHe g 7 qril”

R, H fI8R & o1 § &R MRTAqR § ge1 S 200 A7 225 fhal #iex §1 919 &9 9FTaqR 4
TREIRYR B TR 3 8, A1 T8 IR &H IR T BT FHY A & 3R TREARYR H G I I8 20
el Wex B, 99 6 Uge § IR ©C H1 G ST 21 .. (FAET)... 3HH] Adeld © {5 a8f R 954
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9% fdegp el T B A1 &, T8 RIS el 81 o1 X8 &, I8 WA 81 1 &, ST Bl o 78] 5l I8 T8l
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P N IHH TR b 21 S/ IR H 3MY TR & IIRYI 19 39S foy oo &3, aft o 81
TG B SO AT HRAT 91ed & 6 4S9 3R 9% &b oY $8 HRY, g1 F TeH[EIE &
fore o BRY, T F GoIFRRYR & foY F& HRY IR g2 9 B9 & oY $8 HRY .. (caum)...
IR 319 IR & oy o &3, A1 896! o 2 fF fI8R &1 o wHearor g1

AR, H U I&TBRVT <A1 T gl IR W8 P AR [8R & &, I8 ABMRI & dTex qb
SV, IS TR ...(FAYM)... TR, T IS F11 GaGRA I1 AT I FHI I U 7 1R
Iy ¥, BAR T&T Al 35 TR, 40 TR, 50 TR BT, Th o, $¢ g SUAT SO TR Bl
ST ¥ oiR 8 SHART # HHRM qHRE BT AT 71T 2, S a7 $B T8 T, 79 WY a1 afear
e TR BAR I T A1Gd St -1 ff 391 0 {631, 9F It a1 |9 SaHarol 8, Al
TSN B, R W, oMU I8t IR o T8l BT Bl

AR, AT H Ue FaT AR BT gl 9 {ER & IR F 91 8, S9! RS ST6) =H Sl §
SATI ST A8 § b Mo fobe=T et 8184 fIgR 4 91 2, 39 aR 4l aa1sy oK fasR
ﬁ’cﬁéﬁﬂ?ﬂ%‘lﬁﬁﬂﬂ@%,ﬂﬁmmﬁactiveness@‘ﬁﬂ@,WWWW
feraTsY| R, # g9 91 I8 HE1 A [ IS 3779 SR AR FHY & foIg <=7, AT ...(F@em). .
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SHRI Y.P. TRIVEDI (I\/Iaharashtra): Mr. Deputy Chairman, Sir, | was the President of All India
Federation of Indian Automobile Association for two terms. | am very much conversant with the
problems of road safety as well as road transport. | do agree that this is one of the most important
portfolios. We have a very, very competent man, who has done excellent job in the Ministry of
Commerce, to head this portfolio. | am sure great results will flow from him. Much has been stated
about how the United States had been built up, especially by General Isa Rover after the Second

World War, when he built all those freeways and tollways. At the same time, we must also remember
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that Germany was built by Hitler. He constructed all those autobahns. The autobahns were largely
responsible for revival of Germany in 1929, when again it became one of the strong economic and
military powers. What | am trying to suggest is that roads are very important for the revival of a
country's economy. | have some suggestions to make. Being connected with road transport, and
receiving so many foreign tourists on a regular basis, as President of the Automobile Association, |

have seen some of the problems which the people suffer from.

First of all, when you travel across the length and bread of the country, you find road signs at
various places in vernacular languages only. It must be made compulsory that even if it is in a
vernacular language, be it, Gujarati, Marathi or Tamil or Telugu, the road sign must also be either in
English or in Hindi so that the person is not handicapped. Sometimes, one does not know where one
has reached; even though one might have the road map, one does not know which place he/she has
reached. So, the road signs must be in Hindi as well as in English. Then, another problem, which the
people suffer from when they travel by road, is that we do not have enough rest rooms. In our
country, when people are going from one place to another, sometimes, they have to travel for miles
together, before they can go to a proper rest room. Men can always find their way out because they
can use the entire countryside as the rest room. But the problem arises with women, and | believe,
there must be proper rest rooms; so also, there must be proper places where people can sit and eat.
In our country, this is one of the basic facilities which is lacking. Then, | also believe that Automobile
Associations wish to organise car rallies. Now, car rallies are not necessarily rallies for the purpose of
speed, but they also take into consideration the safety. So, for the purpose of organising car rallies
and such events, if the Minister takes a little interest in the whole thing, then, probably, these events
can also become successful, and many tourists can come. We can also have lanes for cycles
because today cycling has also become a very important sport event. Cycle rallies are taking place at

many places in the world, and this can be organised here too.

Much has been said about road safety. Very often, we find that we have the Road Safety Week.
But road safety is something which should not be confined to just one week, it should be a
permanent programme. It hurts anybody's mind and anybody's heart when we see, unnecessarily,
without any rhyme or reason, a person is killed on the road in a road accident. | believe, when a
person takes out a vehicle on the road, it is like taking a tiger on the road. He should be very
cautious. It is not merely the fault of the pedestrians, it is also the fault of the motorists who is taking
a tiger on the road, and he should be very careful about the whole thing. One of the complaints,
which is normally made in our country is, okay, we do have roads built up, but there is no repair or
maintenance of these roads. | have seen, when | moved abroad, the repair and maintenance work of
roads is given to big corporations. So, they get advertised. At the same time, if the maintenance is
not good, then, the names of these companies get tarnished. This is an experiment which is worth
trying. In the United States, | have seen that maintenance work of roads is given to big corporations.
| would also suggest one more thing. What is badly required in our country is the amendment of the
Carriage of Goods Act. It is a very old Act, and the liability of the carrier is absolute. | think that
requires modification. Then, about the Motor Vehicles Act, there should be an All India Motor
Vehicles Act. There are separate Motor Vehicles Acts in different States, and there are contradictions
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in the provisions of various Acts. So, the Carriage of Goods Act and the Motor Vehicles Act, with

which you are intimately connected, should be looked into.

Then, somebody mentioned about funds. | do agree that paucity of funds can be a great
handicap. But, for that, you may think in terms of tax-free bonds, if that is permissible. | remember,
at one time, the capital gains earned by an individual or by anybody, could be employed in these
types of bonds which were taken out by the National Highways Authority, and there were
exemptions. That capital gains tax exemption is now being withdrawn in respect of the National
Highways Authority, | think it should be re-introduced so that capital gains, which at the moment,
can only be given under NABARD or Rural Electrification, also flow in the highways sector because
everybody says that highways are very important, roads are very important, but from where will the
funds come? Either you have tax free bonds or capital gains coming here in the form of exemption

from this.

| have given certain suggestions. | hope the hon. Minister, who is very competent, will be able to
take these up. | also hope that we would certainly have great roads in our country, which will make

our country great.
MR. DEPUTY CHAIRMAN: Shrimati Vasanthi Stanley. You have five minutes.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Sir, | thank you for giving me this opportunity for

making some observations on the working of the Ministry of Road Transport.

Sir, the working of the Road Transport Ministry has been appreciated by the former Finance
Minister, Shri P. Chidambaram, as also by the present Finance Minister, Shri Pranab Mukherjee. |
also feel proud to say that this appreciation has come from the Opposition Benches also. | thank
Prof. Ram Gopal Yadavji for appreciating the achievements in the previous regime of our beloved
T.R. Baalu. Sir, the Ministry is now in the able hands of Shri Kamal Nathji. | am sure these

achievements will continue in the present regime too.

Sir, roads are like blood vessels in a human body.* "

We will build a bridge to isle of Lanka and
elevate sethu and make it a road. We will irrigate the central regions with surplus water of Bengal".
This was the dream of our national poet, Bharati, He wanted to build the whole nation by linking all
the rivers, by building bridges and also by constructing new roads. But this is possible only if our
road transport department works really well. Good roads are required not only for bettering our day-

to-day life, but also for the economic growth of the entire country.

At the outset, Sir, | would like to compare the performance of the UPA Government in the last
five years in this sector with that of the previous regime. | would like to give a comparison here, Sir.

The number of contracts awarded during the tenure of the previous NDA Government was 136, which
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included 9 BoT projects and 8 annuity projects, whereas the UPA Government, in its last five years,
had awarded 201, which incuded 60 BoT projects and 17 annuity projects. This includes a daily
average lay of 6.5 kms of roads as against the 2.3 kms achieved by the previous Government. |
would like to underline here that the process had slowed down because of the model construction
agreement laid down by the Planning Commission. So, even though there were constraints like
intervention by the Planning Commission and all that, the previous UPA Government was able to
achieve three times of what the NDA Government had done. Regarding Tamil Nadu, Sir, | want to
say that every year we have been allocating more funds for road development and road maintenance.
To say it precisely, Sir, during the five-year tenure of the previous Government, only Rs.4,000 crores
had been allocated for road development, whereas the present Government has allocated Rs.6,500
crores, that too, only in the first three years. For road maintenance, Rs.1500 crores were allotted by
the previous Government, whereas the present Government has allotted Rs.2,500 crores in these
three years of Kalaignar's Government. Sir, after this Government has come into power, 45,000 kms
of roads have been laid down, 4750 kms of roads have been widened and 550 minor and major
projects have been constructed. Sir, whenever DMK Government comes into power in Tamil Nadu,
important projects like the Anna Flyover of Chennai, the two-level bridge of Tirunelveli, the three-level
bridge of Coimbatore and more bridges at Kulithalai have been built. Sir, 1730 railway over-bridges
have also been built in Tamil Nadu.

Sir, | would like to draw the attention of the hon. Minister that, with the help of the World Bank,
two major projects are pending before the Central Government. One is, Arcot-Thiruvannamalai-
Virudhachalam and Thiruvarur Road and another project is, Nagapattinam-Ramnad-Thoothukudi
stretch of the East Coast Road. ...(Time-bell)... Sir, | will finish it in one minute. This will be completed
within this financial year. For the remaining stretch between Tuticorin to Kanyakumari, a stretch of
120 kilometres, the State Government itself has allotted Rs.190 crores. These projects have already
been sent to the Central Government, and it is lying before them. | would like to impress upon the
hon. Minister that proper funds are allotted to Tamil Nadu to complete these projects. The Outer Ring
Road, connecting major National Highways, like Chennai-Trichy Highway, Chennai-Bengaluru
Highway, Chennai-Kolkata Highway are also under process. Sir, then, there is a stretch of 30
kilometres, linking Vandalur-Nazarathpet-Nemilichery road. For this also, Rs.100 crores project is
being sent before the Central Government for fund allotment. | request Shri Kamal Nathji to look into
this matter and see that Tamil Nadu gets its proper share. | hope, ®HceT Gﬁ, 3T HAT BT Thank

you, Sir.

sft IS T (AT URT) < AT ST S, 19 TR § W IRR & foy 3 BRI
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.. B} EEY).... TN TE FHBT ST 6 FHATIT ST -1 e Te B Sl BT [Ab1d 5T 2l ..(FH
B ED)...
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THE VICE-CHAIRMAN (PROF. P. J. KURIEN): O.K. ...(Interruptions)... Please
...(Interruptions)... 319 379 ISV ....(FGLH)...

A g w1 - (T w9 & 3y <9 &l iR wey gewr &b Ui, .(@aEH)... SF % U,
FSH F AR H FOTT I8, SN 2 ...(HGLH)... 3R T q9T icedd o1 gRIT if &1
I 954 -9gd gIaTs|

THE VICE-CHAIRMAN (PROF. P. J. JURIEN): O.k. Now, discussion on the working of the
Ministry of Road Transport and Highways is concluded. ...(Interruptions)... Please sit down.
...(Interruptions)...

oft SR it : WR, Uh Bl . (@au)... IR, S National Water Ways 9 3rar 21 39
T8t 98 B G FAT, A National Water Ways & IR & feit 7 +ft fo7ep 7121 fovam| saferg e w19
A #3A ST SR <, 1 AT I8 National Water Ways & R H Y g

THE VICE-CHAIRMAN (PROF. P. J. JURIEN): O.k. Now, discussion on the working of the
Ministry of Road Transport and Highways is concluded. Hon. Minister will reply tomorrow.
...(Interruptions)...

STATEMENT BY MINISTER

Decision taken by Board of Delhi Metro Rail Corporation on the accident
at the DMRC construction site on 12th of July 2009

THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY): Sir, | am to make a
statement. ...(Interoptions)...

THE VICE-CHAIRMAN (PROF. P. J. JURIEN): No, no. ...(Interruptions)... It is last but one.
SHRI S. JAIPAL REDDY : How long will the House sit, Sir? ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): First Special Mentions and immediately after
that. ... (Interruptions)...

SHRI S. JAIPAL REDDY: They will take their own time. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) : Okay, if the House agrees, | will allow the
Minister to make his statement and after that we can have Special Mentions.

SOME HON. MEMBERS: Yes, Sir.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Okay, fine. Mr. Jaipal Reddy.

SHRI S.JAIPAL REDDY: Sir, | have to make a statement on the decisions taken by the Board of
Delhi Metro Rail Corporation on the basis of the report of the high level committee that inquired into
the incident at the DMRC construction site on the 12th July, 2009.

Sir, as | have already apprised the House on 13th July, 2009, a launching girder along with a
portion of Metro viaduct collapsed at Zamrudpur near East of Kailash in South Delhi at about 5.00
a.m. on 12th July 2009. A high level four member Inquiry Committee was constituted by the Delhi
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